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tift '"" ~ ~t ~ f  : 
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~ fit; IfIfl' amr ~~ mrl:l' ~ iii ~ ... 
~ rtr ~rlifer ttT;it fit;, 

•• •• * • •• 

•• •• • • .* 

MR. DEPUTY·SPEAKER: Is he refe· 
rring to what happened in the morning 
durinl the question hour ? 

SHRI MADHU L1MAYE : He is not 
repeating what happened ill the morning. 
He is asking a question. 

"I' ~ q; ~ir.. iI : ~ arrm S[1I;; ~ 
'W { fit; 3ll;;f ~~ li~ ~ aniN ~ 
on: <'fiI'i·: tfo:( f~ ;o'i'f;'i ~ 0!fl"l'I<: ~ 

~~ tI'~ i ' t, "!,\'fT 'I ~;;r ~ ~ ~~ 

t ai'-q'U ~ro {t ~~ ~ f'li •  •  • 

~ ~ iii ftortt am ~~ mrl:l' 
trI mr;r.l'~ ? 

MR. DEPUTY·SPEAKER: I cannot 
live any answer to that. 

tft '"! fwd : ~ ,Ilm' Ifq']' ~ ? 
~tI''Ii  ;;r(TiI' 'fi't;r ~ ? 

MR. DEPUTY·SPEAKER : You are 
all well versed in the rules. You may 
find out how to raise it. 

14.3 bn. 
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f;;m it ~ lIiT ~ <mIT t CI'( ~ fi  

~ ~  af ~ '{f.Irit ~ ~ "ffi', 
'illi't.1' 'I<: ~ ~ ~l' ~ 0I'1ffiT I m1I' tT 
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• ~ fit; "fir oq~ ~ml' ~ ' .f .... 

~an  ~ : aril ~r ~'I'lr 

lIC1I' "" ~Il'  I 

• ~ ~ a''f11iIm i~~ l' 

'1" ~ m ile-i:l !W '1'1 ~ ,..fit; 
IIfCf~ I!I ~ t fit; ~~ ~ ~ l'  ~it 

ft arllTl!l" II~ ;:rtf if ~ ~~. m I ft arCf;ft 
ilTi:l {(ifNI' l!I ~r ~ I 

SHRI DEVINDER SINGH (Ludhiana) : 
Sir, at the end of the debale in which 
very eminenl parliamentarians have spoken, 
as I stand. it will be disconcertinll for 
anybody. Dnd for a person like me who is 
neither an orillinal nor a rapid·thinkinll 
person, it will be more so. Mr. Deputy 
Speaker, Sir, you are partly responsible 
for my dilemma becau,e thurcsday last 
you were followin& a certain order of call-
inll upon Ihe ,peakers. When my lum 
came, you devialed from lhal' order and 
called upon another member and pul me 
riaht ai Ihe end of lhe debate. 

Sir. I will nOI concern myself wilh the 
details of the BudICt ainlly because 'thaI 
has already been done very competently 

before me by various speakers. I will 
concern myself basically with Ihe rali-
onale of the BudllCl. But, before doinl 
that are a few things about which I must 
say somelhinl, as I have stirred up too 
much indianation aboul tham to be conli-
ued in silence. Last year we enforced the 
wealth taxnce rather a meaningless wealth 
tax on agrlcullural holdinp. People have 
lalked aboul Ihis earlier. I>ut I would 
cerlainly like to repeat Ihis Ihougn it may 
be a liule tedious 10 the House. The total 
return form lhe sooeall ed wealth lax is no 
more Ihan Rs. 4. S crorcs bul I am very 
confidenl and fairly conservalive in my 
eslimale lhat from the base of this ·Rs. 
4. S crores 10 Ihe national exchequers Rs. 
12.S crores will accrue to Ihe lawyer, 10 
the evaluator and 10 lhe income·lax inspe· 
clor. One poinl might be made out thaI it 
will be better 10 .implify the colleclion of 
Ihis lax. BUI no number of Acls and no 
number of rules under Ihe Act can do 
away with Ihe ignorance and Ihe gullibilily 
of Ihe farmer. The only scnsible Ihing to 
do with Ihis lall is 10 remove it and levy 
an enhanced progressive slab rale of taxa-
tion in the form of land revenue on the 
land of lhe agriculturisls. Is there 
any other way of laxing a farmer except 
the traditional melhods he underslands? He 
cannol undersland the new procedure. J 
would like 10 poinl one startling from 
my own Siale of Punjab. The hon. Otief 
Minisler of Punj ab only Ihe olher day 
made a speech in Ludhiana in which he 
said Ihal the Punjab Govemment will not 
be a party to colleclion of wealth tax for 
Ihe Cenlral Governmenl. I hope it is 
clear to the hon. Members of Ihe House. 
Wha, docs i I mean? It means Ihal you 
have a rilht to assess the farmer for taxes 
bul you will nol be able to IIcl hold of 
that money in your own righl for Ihesimple 
reaSOD that all lhe arrears of your taxes 
are collceted as of land revenue by the 
revenUe a.uthorities of Ihe Stales. If the 
States do not co-operale. it will be really a 
touab job to let this money and there will 
be larae amounl of unpleasantness between 
the Stales "nd Cenlre. 

Secondly, Sir.' :here i, • &houli"" 
measure in the .Budael proposals whice 
somehow has cs'capOd tiie' attenlion of 
praetlc.lly everybody. It is tho extension 
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of c:apital pins tax to aaricultural proper-
ties in urban and suburban areas. Mr. 
Deputy Speaker, Sir. as I understand it, 
the base year for the calculation of the 
capital pins tax is 1954. If in connection 
with the urban and suburban land you take 
this ye 'r 19S4 as the basic year and calcu-
late your pins in capital it would mean 
that you will be discriminatinl apinst 
the urban and suburban farmer even in 
relation to farmers who will be away from 
the towns. Now, Sir, the Ulliness of the 
measure is manifest: if I own land 30 k. Ms. 
away from the town, I am not subject to 
taxation the capital pins that accrue to 
me on account of inflation, number one; 
population pressure, number two, and 
aaricultural reasons, number three. But the 
alriculturist. if he is a suburban farmer. 
has to pay the tax on all these·pins. Now, 
Sir, the Planninl Commission, in their 
Draft Roport on the Fourth Five-year Plan 
had recommended rather heartlessly and 
rather callously-that the capital lains in 
urban and suburban areas on alriculture 
land should be 'mopped up'. The brilht 
boys of the Finance Ministry stuck to the 
sugestion and they are to mop up even 
what is liven to the farmer by way of 
alricultural increase. by way of inflationary 
increase, and by way of increase due to 
population pnessure on land. Not merely 
the lains that have accrued to the farmer 
due to urbanisation, but all the pins that 
have accrued to urban farmer. Now the 
condition of the suburban farmer and the 
urban farmer is this. Every year hundreds 
IUld thousands of them are dislocated from 
their social life, from their social back.-
round, J:-ecause the lands are acquired by 
tile Slate Governments, loc:al bodies and 
by Central Departments. The Land 
Acquisition Act in its wisdom provi_ 
I 5 % over and a""ve the total compensation 
due to Ihe fanner for lou of propeny, for 
loss of social backsround. BIn their, til. 
I and is laken away and they don't have any 
other !IOurce of income, 1bcy are reduced 
to the slatus of what should f all them 
unskilled city labourers. And we pay them 
IS % over and r bove the act'ual cut of 
land to us, so that, they may have some 
kind of compensation for this disloation. 
RUI the currnt measure, in its Itupiditv, 
and vulprity, socks to take a..,ay not 
merely that 15 % but allo a substantial 
parr of whal was ori,ial/y and aciually 
dae. i.Ct me"Ponit out, the Capital Gaini 
Tax mahs a happy ltarl at 15 % of til. 

lains and it loes liP, and if I am not very 
wron., upto \3 % of the total pins. That 
means you are taking away the land in 
1970 but payinl the farmer more or leas 
the price he used to aet In 1954. This is 
a cruel measure a"d il requires the allen-
tion of the Finance Minister and the 
Finance Minister of-Stale immediately dnd 
it is something that must be wilhdrawn. 

The Budttet has been criticised by various 
kinds of ~ociali t  in this House, Mr,Maaani 
Mr, Mehta and Mrs. Kripalani. It has been 
supported by pro-socialist elements like 
Mr. Dwivedy, and Mr, Danae. These diffe-
rent kindl of socialists were unanimol\s in 
askinl th;s question;What is differenl about 
this Budaet? Mr. Desai in his reaction to 
Ihe Budlet published on 1st of March this 
year sald, "this BudJCI will leneratc black-
money and il will allo send prices sorinl 
up." But in the very next breath he laid: 
'This is not different from my budgets; I 
could have done beller.' All riaht; he 
could have done betler; but neverlheleas it 
is lucky he did nol Bel a chance to repe,t 
that performance. 

One hon01t opil1ion about the budal:t c:a~ 
from Mr. Minoo Masani in the sense that 
it emerled not from political iIIwili or 
jealousy but due to icleololical convictions 
and reasons, He perpetrated a new kind 
of socialism on the House that day. He 
quoted Sweden, He said the Swedes were 
Socialists. Of course, Sweden is a welfare 
Slate Uld is blessed wilh the hlahal stan-
dard of livina in the world, but al the same 
time, it also has the hlaheil annual rale of 
suicides in the world. 

SHRI PILOO MODY (Godhra) Is 
that a bucJaetary provision? 

SHRI DEVINDER SINGH: When he 
spoke about it. the Member was quiet. 

That kind of socilaism probably its aUc-
cess aenerates too much pre!l5ure for the 
nerves of the ordinary individual. 

I was saini that the difference between 
the previoul BudlCt and this i. this, There 
always ClIisted a lliarina contradiction et~ 

ween the econmlc arowt" of our counlry 
and social welfare. It was 'alwlY' there 
and every Finance Minister was calJod upon 
by hiltory to make.' choice. Unforluna: 
tely,lO far every Finance Minister made a 
choice in flvour of industrial' Irowlh and 
sacrificed social elr~e at itl altar, For 
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[Shri Devinder Singh) 

the first time - I do not say this is a 
socialist budget, h is not a socialist budget 
this Budget makes a very happy departure 
form the previous routine in the sense 
that there is a new, arcfre.hingly new, aura 
of social and pohtcal awareness about it. 
This Budget makes a compromise for the 
first time. a happy compromise, between 
Social welfare and industrial growth, and 
while making this compromise, it treads 
that rather th;n, hardline path between. two 
kinds of chao •. You could have opted ent-
i rely for industrial growth and forgotten 
social welfare, and the consequence in the 
Country, with its changing politcal values, 
would have been auarchy. Or, we could 
have dwelt entirely on social walfare and 
forgotten iJrowth, Again, the result would 
have been the .ame, that is a kind of eco-
nomic stagnation degenerating into anarchy. 
This Budget does not undertake to chan@'C 
the political system or the economic 
sytscm. It only takes the best advantage of 
the elbllw room that was available in the 
existing frame work. A m~re annual budget 
could not uandertake to rewrite the Consti-
tution of the Republic. 

SHRIMATI TARKESHWARI SINHA 
(Barh) : I am grateful to you for giving 
me this opportuni ty to speak on the Bud-
get. 

This Budget has come at a time When 
the Prime Minister claims herself to be 
the harbinger of progressivism and, as 
Mr. Chandra Jeet Yadav, one of the 
members of her party and as Mr. 
Tenneti Viswanatham said to my surprisc 
when a new sunshi ne has come. One has 
only to see the newspaper repoMs as to the 
wonderful sunshine that has come on the 
eastern horizon of this country. This mor-
ning, apart from th: neW3paper reports, a 
pholograph has appeared in the SIal"sm<ln 
Where you ,'an sc: that people have come 
to allend a meeting with spears, latl1,is. 
Mal"s, ha,.ehis, swords and all ki nds of 
thing •. And what wa, inside their pockets 
one does nol know. Probably most of 
them carried bombs. Why should people 
come with these kinds of instruments to 
attend a public meeting? But who Is going 
to bother? ( Interruption., ) 

"Let han. Member understand that the 
wh:>l: finan;ial provision that this House 

is making is for running this couDtry in a 
proper manner. That is why it is relevant. 

15 hr., 

What exactly is this new sunshine, is quite 
visible from the newspaper reports. The 
taxi drivers have to go on strike and if 
ome~o  asks them why they are going 
on strike they say it is because they are 
assau lied by every body, and no body is 
giving them protection. Cinema-
house are destroyed; glass-panes 
are broken and the whole buildilng is 
destroyed because some film is not liked by 
somebody. This is the kind of sunshine 
which the Prime Minister's prerogative 
has brought in this country. I find that 
some people can see wi th eyes, but some 
people cannot see even with their eyes 
open. This is the sunshine which has come 
on the eastern horizon .... 

SHRI P. GOPALAN (Tellicherry) : How 
many lives were burnt in Gujarat ? 

SHRIMATI TARKESHWARI SINHA: 
I do not mind the credit for this being 
given to the Prime Mi nister. .  I do no~ 

mind my hon. friend Shn Tennetl 
Viswanatham gi vi ng the credit for this 
wonderful sunshi ne that is visible in this 
country. which will destroy democratic 
traditions and democratic establishments 
in this country, to the Prime Minister. 

I am only witnessing the tragic spectacle 
of many people saying difierent things in 
pri vate conversat.i on, but somehow or the 
other, they want to keep the Prime Mini-
ster pleased, and therefore, they take all 
opportunities to pay her lip--sympathy 
and lip--appreciation. I would have 
understood if this would havc been real 
appree&tion 'of the Prime Minister. 
I would certainly have appreciated that a 
part of the people are appreciating her. 

SHRI MANOHARAN (Madras North) : 
Let her come to the budget. 

SHRIMATI TARKESHWARI SINHA: 
He would not understand it. I am 
referring to thi s becase every single penny 
of this country. the tax.--payen' money is 

beinl used for destroyitlJ the co~ntr '  

democracy. That is whY I am referrltlJ to 
this. Let hi m keep quiet. 
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SHRI MANOHARAN: We want to 
listen to her. Let her come to the hud,ct, 

SHRTMATI TARKESHWARI SINHA: 
Stoogt's do not understand the lanluaae of 
democracy and the well-beinl of the 
people. Let him keep Quiet. 

] can understand such remarks, because 
we have started livinl in a permissive 
oci~t  of double--talk and double--deals •.. 

SHRI DHIRSW AR KALITA (Ganhato): 
Belated wisdom. 

SHRTMATI TARKESHWARI SINHA : 
All the political parties ha.e becomes 
parties with belated wisdom, becasue it is 
these parties that have made democraticli fe 
in this country very unstable. Therefore. 
it may be belated wisdom. When Shri-
mali Indira Gandhi was made the Prime 
Minister. we never expected t ~t she would 
live thi s country on a platter to the 
Soviet Union. That is why it is belated 
wi-dom surely. When Shrimati Indira 
Gandhi was made the Prime Mtnister. we 
never bargained that she would live this 
country nn a platter to the Soviet Union 
and the Communist Party. That was not 
what we had bargained for. it is belated 
wisdom. but at least wisdom is there. and 
we shall fight for the democratic tradition 
to the best of our capacity. I do not 
wonder at this sorry spectacle that most of 
the Congress Members si Itin, on that side 
who claim themselves to be Con,ress 
Members have no words to say in defence 
of the Prime Minister. All the defence 
that the Prime Minister lOts today is from 
these neo-friends, who arc more intere-
sted in the defence of the Prime Minister 
and liquidation of democracy. And 
this is the most unfortunate spectaCle 
in the House every day that the Conll'OSS 
Party is silent and the expression of that 
party looks as if it is like a cow and they 
are allowin, themselves to be slauahtered, 
while the defence of the Ireat Prime 
Minister comes only from these handful 
of people the Communists. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P.C. 
SETHI): The hon. Members is also 
with new friends. 

SHRIMATI TARKESHWART SINHA: 
I do not at all feel concerned about the 

defence of the Prime Minister by these 
friends, because it is ultimately for the 
public to judae today or tomorrow, and 
the people of India will judge. 

AN HON. MEMBER : The public 
has judaed already. 

SHRIMATI TARKESHWART SINHA : 
Now, what is the budaet which 
has come after all this penistent sayinl 
that a new area will be unted in ? I shall 
not say anythina on my own, but I shan 
just quote what the Prime Minister herself 
has been sayin, on her own. In all her 
speeches, the Prime Minister has been 
sayin, that thiB requires a chanle of 
psychololY, an orientation of Govemment 
policy so as to bring a new horizon of 
socialism in this country. It is beinlsaid 
that the Planninl Commission was asked to 
plan in such away that soclalill society 
would come. It is from the pronouncementa 
of the Prime Minister herself that I would 
like to quote. She has said that the Conarel' 
has always championed the cause of the 
weaker sections, the minorities and the 
oppressed, and this would continue to be 
the policy of the Congress. In the first 
paralraph of the Prime Minister'S famous 
stray, thouahts note we find : 

• ,to impose ceilinls on unproductive 
expenditure and conscpicuous consumption 
or corporate bodies" .. 

Where is that sentence of the budaet? 
What has happened to that sentence or 
the Prime Minister". She started her 
straY thoulhts with this connotation, but 
not a word is there apinst the conspicuous 
consumption' of corporate bodies, and not 
a word is there apinlt the unproductive 
expenditure in the public sector or in the 
private ,ector or in the lovernment lector 

or the direct departmental sector. 

Then, in one of her notes, the Prime 
Minister, in order to take advantaae of 
the political limmickry-and lhe has been 
able to take lot of advantaae of that, 
bacause the people of India are simple 
people, innocent peopl e, and they can be 
fooled for some time. and it is a fact that 
they fooled for some time. have been 
it was Abraham Lincoln who .Iid 
that all the people can be fooled for lome 
time, and some people can be fooled for 
all time. but all the people cannot be 
fooled for all the time, and that II ella-
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ctly going to happen tomorrow. Now, 
what did the Prime Minister herself say? 

The Prime Minister has said that a review 
of the agricultural wages is also called for 
in -ine light of the increased yields now 
obtaining. 

AN. HON. MEMBER : How long was 
she fooled? 

SHRIMATJ TARKESHWART SINHA 
I was one of those pople who never allo-
wed ourselves to be fooled, hut the 
majority of the Members were fooled, and, 
therefore. they voted for the Prime Mini-
~ter. But J was never one of them. 

Now, where is the review of the agricul-
tural wages? There is not a word said aga-
inst the big ea~antr  getting hold of the 
land·; bacause we know that about one 
million acres of land is under either urba-
nisation or industrialisation or it is being 
transferred to some other proprietorial 
hand. 

SHRI P. GOPALAN : That is a COTrect 
point. Hear, hear. 

SHRJMATI TARKESHWARJ SINHA 
Let him kindly listen to me. There is a 
lot of sense in what J am saying. Let him 
not talk nonsense here. Let him listen to 
my speech and then say, 'hear, hear'. 

. Nearly one mittion acres of land is 
betng taken either for State purposes or 
for urbanisation or for industrialisation 
and so many other activites. For example, 
Bokaro required 5000 acres of land, that 
land has been taken, and most of the 
people have become landless; they had a 
little bit of land, but now they bave lost 
it. What is goins to be done about that? 
The Asricultural Labour Inquiry Commi-
ttee pve a report. I am only pointing Ol,lt 
what the Prime Minister herself said. She 
did not claim that she was a mediocre; she 
di d not claim that was Ii ke one of the pre-
vious Finance Ministers; ahe said that she 
was the harbinger of a new dawn in this 
country. and that is ~ the Prime Mini-· 
ster is answerable if the new dawn is not 
viaible except in the lathis and spears. 

I would like to ask whether this budget 
rel1ects those sentiments. If this budflet 
was going to rel1ect the sentiments and the 
growin.s desires of the people and the 
dawn that was visible, was it not obli-
gatory on th' part of the Prime Mini-
ster to reflect that kind of sentiment in 
the budget and to provide for agricultural 
labour which is being eroded as an insti-
tution considerably by not only urbanisa-

tion but by the price increase? 

Now. I come to the taxes. 

AN HON. MEMBER: She was also 
having a zamindari before. 

SHRIMATf TARKESHWARI SINHA: 
But the zamindars had the capacity to 
give up zamindari. They were not liko him 
grabbing the Soviet Union's money also 
for personal usc. We were zami ndars but 
we surrendred the zami ndar; withut any 
inhibition and wi thout caring for the zam-
indari; but we do not survive on Soviet 
money. So, lei him keep quiet. We surre-
ndered il gracefully and with happiness 
and nol wi th any pangs. But the new zam-
indars are not prepared to surrender their 
zamindari. The new zamindars opposite 
and the new zamindars on thi s side arc 
surviving on Soviel money 

Now, I come to taxation. The Prime 
Minister horsel f has sai d that she has 
brought forward this budget for the 
people's good. r would like to gi ve an 
example. Take the case of the exemption 
limit of Rs. 5000. The increase of the 
exemption limit is going to give a relief 
of·Rs. 11 10 Illose poor people who were 
coming within that i ncome slab. What the 
Prime Minister has actually done is this. 
Actually, she has given relief by way of Ra. 
II, but she has taken it back with inte-
rest. She bas gi ven a relief of Rs. II per 
year to those people who are in the income 
group of Rs. 5000, but by taking away 
the dependent parents' allowance of Rs. 
20 sho has taken away from the lowest 
indome group people whatever relief she 
has given. She has withdrawn Rs. 20 
allowance for dependent pareot and thus 
she has taken away Rs. 9 from those very 
people whose cause she wants to cham-
pioo. That i~ about· the income aroup 
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below Rs. 5,000. If anybody had occa-
sion to go to the market. he will find that 
the price of every item of the consumer 
goods have increased because of the excise 
duties levied on a number of components: 
These are invisible to the common man as 
they are not tax on a complete or finished 
item; they are taxes on component parts 
which go into t ~ making of a complete 
item, There is a ten per cent duty on a 
number of such items which means that 
the price of the manufactured item will 
be definitely more. Prices have already 
gone up to by seVen per cent in one year. 
The prices are going up inspi te of what 
the Prime Minister may say aDout agricul-
tural production. I am Rurprised how at 
a time when the price Ii ne ·has started 
becoming slippery she has taxed a large 
number of items at ten per cent  excise 
duty. Ultimately these rises will fall on 
the consumer. Is it something that the 
House does not understand? The money 
that is collected from the industrialist or 
producer DY way of tax at any stage of 
production uiti mately has to be paid by 
the consumer of that item, The consumer 
in India i. a voiceless enti ty and is not 
taken care of DY anybody. Therefore, I 
consider this an immoral budget. I say 
so Decause of the nature of the proposals 
embodied in it; because is taxes people 
without manifestly telling them; it is done 
in such a way that the consumers do not 
even realise. But surely they will realise it 
aome day, if not today. That is way I 
am surprised when I cftists commend the 
Dudget. 

When the price level is showing sillns 
of instability there is deficit financing. The 
State budgets of nine Stales have come and 
the deficit is about Rs. 150 crores and the 
total defici t financing for the States is 
likely to be around Rs. 280 or Rs. 300 
crorcs. The provision in the Central Bud-
get is for a deficit finandng of Rs. 225 
crores. But it will be morc as many hon. 
Members had aready explained the receipts 
had been overestimated alld this may well 
go beyond Rs. 300 crorcs. All these have 
an inflationary potentiality. These meas-
ure5 have come at this time. What about 
the money supply position '! The Reserve 
Bank is calling for a credit squeeze. Why? 
The Prime Minister says that she wants 
industrial dovelopment and is giving 

l o ~ to the country. The corporate 

sector has Deen left untouched so that 
Birlas and Tatas may be created. But the 
Reserve Bank says : do not i nvol ve your-
self in credi t expansion programmes. It 
wants to put checks on the channels of 
credi t flow because of the inflationary 
potential creatod by the huge investment 
proaramme. Apart from that, savings have 
dropped from 8 per cent to 5 or S.S 
per cent. Would the Prime Mlnlilter 
explain what will happen if the money 
supply is going to increase by ten per 
cent and the savingS drop from II per cent 
to 5 per cent? There is a big vacuum. In 
such a situation the axiomatic truth is 
that the prices are aoing to rise 
more. 

Then there is the question of unemploy-
nient. I read an article DY the persident 
of India. Mr. Giri. He says that unemp-
loyment in this country is from ten to 
fifty million. I was surprised at the nature 
of the brief that the persident of India lets 
from this GovelDment. It keeps even the 
pOrsident of India in the dark about 
the correct unemployment figures. I know 
that the president of India has made many 
good suggestions in the article which he 
had wrirton on his own assessment of 
the unemployment problem. It says that 
the figure is any where between ten fifty 
million. If that is the connotation of the 
problem that we understand, the solution 
is far away, far from you. You arc 
dreaming of the solution; you are not pro-
viding any solution, even if we take that 
figur anywhere near, because in crores the 
Government of India is functioning, with-
out any sence of responsibili ty and obli. 
gation. If they function like lhat, if they 
can misinfrom the President who says that 
unemployment is anywhere from 10 million 
to 50 million, I think something must be 
done about thi s in an emergent maner. I 
do not see that i n the budget.  This budget 
was a people's budget, according to them. 
But I would like to ask, how this budget 
is going to solve the problem of unemp-
loyment, a problem which has become 
such an acute problem, that everybody 
says that this is number I problem in this 
country. 

Apart from the fact that today there is 
also underemployment, with the triDaI. and 
the Harijans and ao many other people 
having only half the work like apicultural 
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.labour. Accordina to the President of 
India. under-cmployment is from 100 
million to ISO million. Therefore. today. 
the problem of providina employment is 
not in respect of IS million people but of 
200 million people. This budact docs not 
even ec:ratch that problem, what to say 
about tryina to solve that problem. That 
is why I made a remark about the budaet 
sayina that it was a political aimmickry 
and lollipop aiven to the country by the 
Prime Minister. 

J now come to last point and that is 
about drua prices, The components of 
drugs have been taxed by the Finance 
Minister. Today we find that drua prices 
have soared skl'high. and even the topmost 
neaotiations that Dr. Triauna Sen had 
have not been able to do anythina in this 
matter. The traacdy in this country is, 
that somethina has to ~ pointed out either 
by America or by the Soviet Union. The 
American Conaress carried out a study 
about the spurious drua racket aoina on 
in India, and the Government of India is 
blind to that; it doeS not say anythina 
about it. It is the American Conaress' study 
which had really to expose this scandal of 
spurious druas racket. I would like to 
read one sentence from there, whi ch says. 
that the entiled companies have imported 
into India certain antibiotics worth 
about RI. 8 crores and sold them for RI. 
80 crores. They were imporlina RI. 8 
crorcs w.>rth of anti-biotics and sellin, 
them to the mi serable people in this coun-
try for Rs. 80 crores. The Government 
was at that time wooing the American 
Government and the American vested 
interests. I do not know how the leftists 
also rccally can have faith in the Prime 
Minister. We know when the Americans 
protested aloud the cultural centres Were 
allowed to continue. But when this country 
protested about unauthorised structures, 
beinl put up by Soviet Union they 
said that all the cultural centres will 
be closed. This is what the Government 
docs; sometimes loinl into the lap of 
the Americans and sometimes loina into 
the lap of Soviet Russia. Never is thi, 
Governmen< in the confidem:e of the 
people of this country, as it should be. 

Therefore, I would like to submit that 
'he Prime Mini,ter should have shown 

concern about this drul racket which is 
aoina on in this country and done some-
thina about it. I would supestthat a Par-
liamentary Committee be apointed to ao 
into the entire question of drua pricina. 
This kind of eye-wash which Dr. Triluna 
Sen tries to brina about, throulh his state-
ments, we arc not reconciled to that. Let 
a Parliamentary Committee go into the 
entire question of drua pflcinl and let it 
settle the reasonable prices for druBS. 

So much has been said that the Prime 
Minister has set apart some money for 
State assistance. It is just patronaae, be-
cause the Prime Minister has lost all creden-
tials about her bona fides in this country. 
She is rcprded with suspicion by every-
body in this country, even by those who are 
sittinathere, who in pri vate express what 
they cannot say here. I understand and I 
quite sympathise with them. I do sympa-
thise with them; that is why a person like 
Shri Chandrajit Yadav, who is very 
vocal person, who made a speech defend-
inl everythina undefensible, talked about 
this beina " people's budlet: 

lTrr.rer .pfi<fiT ~ ~ , ~ r~ iff ,!~  I 

efT R::r lTu; ~ ir, ;r');p: ~ ~ ~ II 

do understand the pli aht 
of the Ministers, the Members of 
Parliament, over there, who would 
like to auard their seats; their committees; 
whould like to auanl  their deleaations. I 
quite sympathise with everythina. r have 
no &rievance about it. But the point is, the 
Prime Minister has lost her credentials 
completely in this country. Even she has 
to say, .. I hear rumours". Is it the job of 
the Prime Minister to make statements on 
the basis of hearsay and rumours? It is not 
becomina of a Prime Minister to do so. 
By markina such remarks she has reduced 
the position of Prime Minister to a laugh-
ina stock in the world. It is not the job of 
the Prime Mini,ter to make remarks on 
hearsay. As the head of the Government, 
it is her responsibility to say somethina 
only after duly ascertainina the facts and 
not make remarks on the basis of hearsay. 

The question is not that she will use 
this money as patronaae or not; the ques-
tion is, by the way she has been conduct-
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inB herself, the country has lost faith in 
her; the federal, tructure has lost faith in 
her. Otherwise, why is it that when the 
DMK is supporting her Government here, 
their Chief Minister has been sayi nB 
consistently that there should be complete 
decentralisation of economic ~e o rce  

If they had 80 much faith in the propriety 
and justice of the Central Government, 
they would not make that demand. Why 
is Mr, Jyoti Basu demandinl that more 
economic responsibility be Biven to the 
States? 

I would. therefore, submit that Lhe Fin-
ance Commission in the country may be 
made into a permanent commission. Let all 
the States feel that justice is beinl done to 
them. l..Ct the membership of the Finance 
Commission consist of neutral. objective 
people, so that it may disburse the amouut 
of R.I. 175 crores among the States with, a 
certain sense of propriety and fairness, I 
am sure all the States and the Centre will 
be able to present t hei r case to the Fina-
nce CommissioJ, and they will let a fair 
and objective treatment in the mailer of 
disbursement of funds. That is why there 
is need to create a permanent Finance 
Commission. The Prime Minister does not 
have time to read the reports of the 
Administative Reforms Commission. The 
inter-State commi ttce of the ARC presided 
over by Mr. Setalvad recommended that 
there should be a permanent Finance 
Commission to look after the disburse-
ment of aids and Brants by the Govern-
ment of India to the Stales, because' the 
Stales arc beiDI reduced to the status of 
dole-accepting authorities. It docs lIot be-
come of the status and dilnity of the 
States to seek doles and smiles from Mrs, 
Gandhi. They have to smile to seck doles. 
Many leaders in Rajasthan say, "What 
could be done? If we had not supportcd 
Mrs. Gandhi, our people in Barmer 
would have died." But what about the 
people of Banaskantha? They have been 
lull'erina from famiDe for I\lore than 2 years. 
The Prime Minister went to Gujarat and 
when it was pointed out to her that famine 
relief has not Bowed into Banaskantha for 
more tban 2 years, she said, "Probably I 
bad sianed it; it must be Iyina somewhere", 
The people of Banaakant"a who are dyinl 
of starvation can be made into a political 
instrument. They are beinl treated with 
a pathyand she says, "The famine relief 
must be lying in the files somewhere" 

and in the meanwhile, how many People 
and cattle have died? Thorefore, we 
demand a permanent Finance Commission, 
so that every 'State may get ,i ustice. ' 

MR, DEPUTY-SPEAKER: Mr. Mud-
rika Prasad Sinha. 

SHRI RANGA (Srikakulam) : We have 
been waitina for the past 4 or 5 days for 
the second speaker from my party. How 
lonl will this discussi on continue? 

MR. DEPUTY-SPEAKER : We had 
oilht hours more at the time when we be-
gan this debat and, therefore, I suppose 
this debate will continue tomorrow also. 

SHRr RANGA·: The whole of tomo-
rrow? In that case, we are entitled to 
two more speakers. Now, how long are 
10ini to wait? 

MR.DEPUTY-SPEAKER :  I am not go-
ing to allow this kind of discussion. 

SHRI RANGA : If you want us to 
behave in a decent manner then the 
Chai r has also to behave ina dccen t 
manner. How lonl are we to wait for 
our second speakcr to be called? 

15.25 hu. 

(SHRI K. N. TlwARt i" 'he Ch"ir) 
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it; 'Ifl1II1II Iffi iI'~ I 'r~ ~ ~ ' ~r lIlT I 

SHRI DHIRESWAR KALITA : Sir, as 
desired by you, I have liven the point I 
want to raillC in writing to the Secretary. 
Please lei me know when I will be aUowed 
to raise it. 
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SHRI N.K. SOMANI (Nagaur): Mr. 
Chairman, Sir, before I proceed with the 
presentation of my views on the current 
Budge'· proposals. I would like to state, 
briefly, the iheme of the presentation on 
which there 18 a Ireal deal of misunderst· 
andinl and. people are made to believe 
!hat thele is an anti-thesis betwccn econo-
mic progress and social progress. 

I would like to belin by sayinl that 
economic prolress and social proaress ao 
together given the riiht economic climate 
and there is absolutely no conflict. There 
is obsol utely no anti -thesi 5 at all ,:xcept 
when the State like ours misdirects the 
economy as has been done for a larae num-
ber or years. If the purpose of raisinl 
the standards of livinl a~ quickly· and for 
as many as possible is to be miS1PcJlt as 
socialism or by any other word, then there 
are certain imperative steps that any Gove-
rnment will have to take as for as tho eC0-
nomic prOlress is concerned. Then, the 
budlCt, as an instrument of fiscal and 
eConomic reforms, the industrial Iicenshia 

pol 'cies, the general environment for rapid 
industrialisation and the credit policies will 
all have to be attuned atid will have to 
be in harmony so that the economic pro-
Iress can be achieved at a quick pace, 
All these endeavours will have to be in 
the di rection of creation and delivery of 
standards of livinl. This is my definition 
of socialism that the Government at the 
Centre will have not only to create but 
make it possible for a delivery of those 
standards of I ivinl to as many peop,e as 
possible. In defining socialism they will 
have to realise that economic loss and 
systems and rules and regul .• llions are .ruth-
less in there operation and there performa-
nce have obsol utely no respect for ideolo-
gies. either of the 'Younl Turks' or of the 
old commies. Therefore, I want to quote 
from Prof. Northcole Parkinson who said 
the other day-it is timely and the cultinl 
i~ just in my hand-and he has propounded a 
thesis that the people of India do not be-
lieve in a socialistic pattern of society. 
What they need are decent homes, sufficient 
food and a good wage and a hope for the 
future and this cumulative benefit can be 
offered by the privat sector as has been 
done in Japan. Prof. ar in~on who spoke 
the other day in a meeting. continurd to 
say that such benefit could also be offe~  

by Communism as in China as probably 
some of my friends would like to be done 
in this.country. But he says 'From what I 
have seen Indi a. I am convinced that we 
have here enterprise, the enerRY mid the 
ability to create a prosperous society if 
proper policies are followed in this coun-
try.' Let us for a moment reflect painfully 
on the fruits of the sterile stupid and infla-
tionary bordering on brinkmanship policy 
followed in this country for the last 18 
years and as far a, the brinkwomenship 
is concerned, for the last few months-be-
ca ~ some of YOll where there and influen-
ced her policy. 11 seems that the hard 
realities of the economic disasters and the 
humiliatinl devaluation have not been 
realised by this Government and these 
economic monarchs have absolutely no re-
lard or concern for ei ther the unemployed 
or the poor in this country. 

Mr. Chairman, it is a great pity to now 
that this Government has nol yet become 
cha\tened and reformed. These rutinl 
autccru. for "hom Ihe State monopolies, 



289-Gel!. Budget-Gt'n. Dis. PHALGUNA 25. 1891 (SAKAI Gen. Budget-Gen. Dis. 290 

conspicuous consumption, toppling of 
State Governments-and a new wor,1 has 
been coined this morninl namely rationa-
Iising State Governments. as somebody said 
it-all these kinds of activities and infruc-
uous investment in as-prawlinl 'Kmnba-
karna' of the public sector are absolutely 
holy and scrllpluous as lonl as it suits their 
politics. 

SHRIMATI TARKESHWARI SINHA 
It is not politics-it is ·poHtricks'. 

SHRI N,K. SOMANI: Where is the 
concern for the poor people of India? It 
is all political man~ell re  for perpetuatinl 
one's own absol ute power. Let me say 
some more home truths. 11 was the broil-
liance, the courage and the honesty of 
the late Dr. Ram Manahar Lohia here in 
this House. who shook the late Mr. Nehru 
from his ivory tower to the stark naked po_ 
verty of thi. country when he turned the 
searchlight on the massive poverty that 
was then prevailing in this country. Now 
to-day, after an outlay of R •• 30,OOO crore~
in the last I 8 ear~ of absolutely infan-
lil~ planning, nearly one-third of our popu-
la:lOn in quantilati ve lerms and I hope 
some of the people facing us are at least 
human beings, 180 millions of people of 
this country languish below the line of 
poverty even to day whose pitiful monthly 
consumption of expenditure is Rs. 24 in 
urban areas and Rs. 15 in rural areas. 
These are not my figures. I hope the Fi-
nance Minister has secn the Reserve Bank 
Bulletin occasionally and this is what the 
bulletin has to say in its January issue. 
As a result of the cumulati ve planning 
and wilStoful explIDditure that has been 
dulgedin this country, it says, "compared 
to 1960-61, we notice that the nutritional 
deficiency in the rural areas has widened 
considerably. As compared to only 52 % 
of the rural population in 1960-61. 70% 
of the total population in 1967-68 was 
found to be a t poverty levels and extreme 
poverty level s." In terms of the total, the 
Reserve Bank bulletin total is 289 million 
people who are still suffering below this 
poverty line. 

There are certain other Observa-
tions that I would like to quote from Mflrch 
ofihe Notion which have been contributed 
by the famous economist Prof. Sheopy. 
This also should OpeD up your eyes 10 a 
little extent. I hope, as far as the bardshiPi 
of our masses are concerned. ADd this 

article says. based on a report from this 
Parliament. tbat the per capita availability 
of foodlrains in 1968 has gone down by 
3.7% compared to 1965 and further evi-
dence of the hardship is provided by the 
fall in the consumption of cotton-cloth. 
edible oil and sUlar by II. 14 and 17 per 
cent respectively and this is the situation 
durinl these recent years when you thousht 
socialism was ushered in the country to 
your teeming millions. If this is socialism. 
Mr. Chairman. that socialism should be 
hunl by the nearest lamp post. At the same 
Mr. Chairman. from 1961 to 1966 under 
the patronale of this very Government the 
production of motorcars has risen by 27% 
under the same system of socialism as 
this is called, of airconditioners by 44%. 
of confectionary and ('hocklates. by 52 r" 
of refrigerators by 292 ~~ and of art-sIlK 
fabrics by 51 ~~. These are the directions 
of our economy that have been provided 
by such a closely purured socialism of thIs 
Gevernment. (lnterrllpti01') You cannot 
blame me for whatever you have done. J 
don't know why I am wasting so much 
t'me. About the poverty. in this month of 
M .... ch. 1970, when a formal notice of 'quit 
poverty' was served by the ruli ns party in 
December, 69 at Bombay and I don'l know 
whether I am waslinl the time of the 
House by brinling in this exposure of po-
verty lha, stoll continues because that quit 
notice cannot even go to the Supreme 
Court for an appeal. 

Let us take another look at our unemp-
loyment problem about which so many 
hon. Members have already spoken. Acco-
rdinl to my estimates today there ;s a 
total employment of 16 millions in the 
orpnised sectors in our country against 
which over 15 mi iii ons are still unemplo-
yed. And you have a further break-up of 
8 million in the rural and 7 million in the 
urban areas in desperate search of job or 
any kind under your system of socialism. 
If you cannol find any remedy and if this 
budlet provides an answer, J suppose 10 
an average new employment of only one 
lakh of people per year. then. I am 
not surprised that by the end of 1975 
under this very system; which has now 
further been accentuated, there are lOins 
to be 27 milli on people on the street of 
this country looking desperately for jobs. 
And even if this does not open their eyes. 
I don 'I know what will ? ADd this. surely, 
Mr. Chairman. calli for 8 total reversal. 
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a new system of our economi c processes 
and investment policies than what has been 
adhered to so far. For whom is this 
Government, the Planning Commission 
and the Parliament working ? Who 
should they be planning for except for 
these who are unemployed and POverty-
stricken? If this is the result of Rs, 30,000 
of massive investment undertaken in this 
country then I do not have a doubt. It is 
recognised the world over and the Prime 
Minister mentions it occasionally when it 
suits her purpose that the scarcest commo-
dity to day is the entrepreneural and ma-
nagerial competence and initiative. She 
has said it often enough and it is this 
very vital stock of enterpreneurship that 
is now sought to be crushed and strangu-
lated, and this will result in not only a 
total deadlock agai nst any further econo-
mic and industrial progress but this will 
also bring under the false pretences of this 
Government which has such a distorted 
phobia not only about size and also tecno-
logy. I think they don't have a clue about 
what professional management is. And, as 
far as I am concerned, I want that the 
economic and fiscal policies should be pur· 
sued in another way. I hope Mr. Bhagat 
is listening to me. In respect of average in· 
dustrial production I would like the indu. 
strial producti on centres of my country 
and factories here and their output in 
terms of si ze to be at I east as good and as 
large and complex and technologically as 
advanced as Japani is. It is Mr. Bhagat's 
job to see that his is. Ministry's export per· 
formance is not lagging behind either 
e.~a e of this distorted vision of the 
phobia of size and that we do not purpo· 
posely keep back the country by denying 
the technology and by denyi ng this econo. 
my of size. And as Mrs. Sinha rightly said 
even President Giri was sufficiently moved 
to contribute a syndicated article as far as 
this question of unempl oymcnt is concer· 
ned. But I would like to submit this very 
respectfully in rcprd to this question of 
entrepreneurial skill, managerial skill and 
initiative: you want to encourage all the 
rest of the sections of society; but thi s is 
not the climate in whith you can usher it 
in. This certainly is not goi ng to be trans· 
ferred overnight. 

Therefore. while yO\l should, on the 
one aide, encourage massively the transfe· 

rence of the skills in the rural seas and 
amongst the unemployed, at the am~ time 
you will  have to have a balanced econo-
mic growth not only in the interest of 
the consumer at home but for the purpose 
of facing perpetual competition in the 
international and world markets. And all 
your budgetary, fiscal monetary, foreign 
trade and industrial policies will have to 
define and form into an orchestra which 
is playing the same tune. You cannot have 
these components all pulling in different 
directions. directions of red, purple and 
of all shades in between. 

·Therefore. as I said before, economic 
rules and I aws are completely ruthless. 
They will not listen to these tunes and you 
will have to take stark lessons. I am so 
much surprised and pained sometimes that 
we as a poor counrry are eveD now. in the 
year 1970, not prepared to take any lessons 
from our neighbours and from other deve-
loped countries. 

Take a look at our gross national prod-
uct which i s  a barometer of which deter-
mines our stature in the international hier-
archy. When we gave to ourscl ves our 
Republic 53 years ago, this country was 
5th in the world in terms of GNP. But due 
to the socialistic policies Of chis Govern-
ment, we have now sunk to the 9th place 
with countries like .lapan, W. Germany, 
Italy and Canada overtaking us in terms 
of GNP, while this Government is sliJII 
sleeping. 

A cursory glance at our capital'output 
ratios would also highlight our failures not 
only in investments but management tech-
niques which underscore gross waste, inc· 
fficiency. corruption and cri minal misuse 
of our resources that have been created in 
the public sector and elseWhere. 

One of the greatest objectives of what 
I would call socialism would be as I said 
to create and make avai lable a better sta-
ndard of living for our people but the plight 
will  have to be removed from Indian deve-
lopment, which has so far lain between bad 
planning and ilI-conceived radicalism. 

Now I would like to take for a brief 
little while about the corporate sector 
which has been a patient emasculated and 
asphyxiated to such a degree that on this 
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think that gross injustiCe has 
done in not further Overtaxinl it. If our 
corporate growth has to be ensured, if 
their size and technologic:al advancement 
have to be brought home, why can't you 
have investment policies that all savings 
ploughed back into industrial growth at 
least will have a tax inCentive? 

And what about your balanced developed 
of the various areas? I was reading the 
latest issue of the Siaies of March 7 
which has analysed both the Pandey Com-
mittee and Wanchoo Committee reports 
and has also given what the NDC thinks 
about it. They have also (summarised what 
the Planning Commission's analysis atout 
it is. But does this Government care? 
Have they provided even one single step 
in this Budget which will encourage massi-
ve and timely investment in the backward 
areas, in the backward most areas of our 
districts ei ther in terms of depreciation or 
development rebate or, let us say, surren-
der of exC"ise duty 1 Have they opened up 
any other practic:al programmes which will 
benefit the people of Rajasthan or the 
people of Bi har or of Assam or of several 
parts of GUJarat and Jammu and Kashmir 
which are all below the averalle of Indian 
per capila income and development? Un-
fortunately, I see absolutely no effort at 
all in that direction. 

As I said bofore, if this is socialism, it 
needs to be hung ..... 

SHRI S. S. KOTHARI (Mandsaur): 
By the neck until dead. 

SHRl N. K. SOMANI: Now,we come to 
savin .. , which is another vital component 
of the total corporate exerc;se of what you 
have to take as a nation.Yet it repeats the 
same sordid performance of 8 per cent of our 
GNP Today Japan has an annual saving 
of 40 billion US dollar whic,l exceeds our 
entire GNP. This is where Japan has co-
mpletly outpaced you thus deserving to 
be called not only as an arch-reaction-
ary belon,ln, to the 19th century, but a 
n"ion of proved follies. Are you prepa-
red to open your eyes and look and thin .. 
beyond? 

Havin, gone throu,h thi, dismal picture 
of our destitution and diltortion, I would 

like to plead with this Government for a 
Ii ttle whi Ie for certain sane and conltru-
tive considerations. First and foremost, 
the climate of mutual distrust, the climate 
of fear and hatred between the Govern-
ment and industry has to 10 away if you 
need any economic growth as per the 
desires or our people. And I would like 
to quote briefly tne late Shri Lal Bahadur 
Shastri who said: 

"The importance of the role to be pla-
yed by businessmen in the establishment 
of the new order in this countrv cannot 
be overemphasised. It is even ;re.ter .. 
-mark these words, these are his words-" 

" ... than that of the economist and 
the politican, but too often the commu-
nily thinks of the businessmen's action 
as selfish action rather titan advancement 
of the Ileneral wei fare ... 

What a fall from this noble and correct 
definition to the persent state of affairs. 
thanks to the viciolls and malicious pro-
paganda of our Minister and their mouth-
pieces and the horse-tradinll that ,oes on 
betwoen one section of the business com-
munity and another section of thos" who 
are there to nationalise State Government, 

The second necessary step that you will 
have to take for accelerated Ilrowth is to 
bring down corporate taxation if you want 
small scale industries also to ,row, beca-
lise you cannOL srow any thin, in isolation. 
The largest nutrient for small sc:ale indu-
stry-_. and I want you to mark my 
words - - the environment in which the 
small scale industries can grow in this 
country is to Ice that the medium and 
large scale industries thrive in an equita-
hie manner. Therefore, if you deny and 
choke one section, one very vital soctil)n 
of society, no amount of your distribution 
of Industri:!.l licences and quotas and per-
mits is soi ns to hring about justice to the 
small scale people. And the retrolJrade 
step that you have taken in this very Bud-
get is to reduce the ~ lo ment  rebate 
from 35 to 25 per cent which will have 
further effect on corporate growth, as well 
as the withdrawal of tu credit certificate 
which really means that this Government 
is not interested in increased produ.;tion. 
Tax credit certi ficatcs wore bei n. awarded 
to those industrial unitl which WCI'e lOia. 
into increased prODuction from a liven 
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base year, and the textile industry, the poor 
thing which lOt this benefit for the first 
time only last year, all of a sudden from 
lst April has lost all these advantages and 
incentives. 

I would noy, leave the other porti ons of 
my presentation and only draw attention 
to two very vital aspects, housing on a 
massive !!Calc and road building as an 
infra-structure of the entire rural area to 
the urban areas. I would like to draw the 
attention of the Housing Minister to the 
plan of Joseph Allen Stein the famous 
architect, who had brought out a comper-
ehensive plan of a ~  sq. ft. tenements 
which is very suitable for this country. At 
an annual investment of Rs. 100 crores it 
will provide employment to two million 
people every year and have a much higher 
multi pI ier effect. 

As far os the road programmes is conce-
rned, an annual outlay of Rs. 250 crores 
would provide jobs te one mi Hion people 
directl y and untold economic beneftls not 
only to our peasants and farmers for 
whom Chaudhuri Randhir Singh is always 
so enthustic, but to the country as a 
whole. 

These are the kinds of projects that 
YOll will have to underlake if the poverty 
of this country is to be attacked in a 
professi onal and serious manner. 

Defence outlays are growing year after 
year. They have again gone up by Rs.47 
crores and Parliament would certainly like 
to be reassured that thi s Department is 
stretching the money, every rupee to the 
farthest extent, 

I would m.e to quote brief! y from a 
publication by the Economic and Scintific-
fic Resoarch Foundation brought out 
reccnty. entitled And Miles '0 Go. In 1967 
Indid was 20 years behind Brazile in terms 

of standards of living; While India snd 
Japan had II time lag of 29 years when we 
gave ourselves the Republic. that distan-
ce is now 44 years and we are losing conti-
nuosly and disperately. This is the k.ind 
of comparison which is meani~ l to 
bring some sense into the desperate policies 
of socialism that these people have been 

ruinously following all these yeal"!<. 

And then Ihis thin end of the commu-
nist programme in terms of the urban 
taxation which will operate at 12 per cent 
which means that you are taki ng away 
one-eghth of the citizen's property without 
giving him any compensation at all. I do 

not think it is going to be a good revenue 
measure; as Mr. M.lsani and others said, 
it was going to generate nol only massive 
black-marketing-all the other proposals and 
policies will do too-but this on will spell 
parti cularly more shorlages and black-
marketing as far as urban housing is con-
cerned. 

16 hrs. 

I shall end lip by making a humble 
suggestion, I request the Government to 
eliminate trials and errors in economic 
brinkmanship for the sake of sheer politi-
cal survival and think of optimum invest-
ment of capital in terms of i ncreace in 
employment, saving and growth. I should 
like the installation of a national compu-
ter and information center where you can 
feed all these intell igent correctly and get 
in terms <>f these meaningful answers as 
to whether a thousand or twel ve hundred 
crores invested in Bokaro is likely to bring 
in opti mum results of what kind of econo-
mic mix and programmes will gi ve us 
more employment shorter gestation of 
projects. I hope the Government will have 
the courage to adopt modern economic 
technologies in its stupid decision-making 
processes to which they had been exposed 
so far. 

SHRI GAJRAJ SINGH RAO (Mahen-
dragarh) : At the outset, I thank the Pri-
me Minister and Finance Miniter for re-
ferring to rural Indi a and the changi ng 
social order, 

The provisions made may be nominal 
but tbe acceptence of the principle that 
rural India is part of the nation and its 
social order and it is likely to become more 
and more in the essence of the matter. My 
big oconomist freinds,capitalist economi&ts 
have been statin& so many things, 
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r will not go by ankdas bankdas; I shall 
only say this : 

~ ~ 15:' It "1lfUf ~ if-'{U 'PfliI' I 

~~ ~~ ~~r ~ ~ifll 

Thcre are some lacunae,and what are 
they 1-They are very simple things. Funds 
should have been provided for injection of 
socialism in practice in bureaucracy, imple-
menting authorities; only a few rupees 
injection would have donc. 

The nexl thing is checking of corruption. 
It is common knowledge that when one 
rupee is meant to reach the rural man 
from Delhi, it becomes only one anna on 
disbursccment to him. If thi s corruption 
is eliminated, it will do something. Other-
wise, not. It will not cosl much 10 the 
exchequer, lent strict action only. 

Then t er~ is Ihe hatred towards rural 
India and it is spread throughout, from the 
highest order to the lowest in the official-
dom. There is a positi ve hatred for the 
people of rural India. That must be re-
moved. Otherwise no socialism can come 
there would only be meaningless talk of 
socialism. That is not only my opinion 
but a universally admitted fact. r have 
worked among the people of rural India 
for more time than most of my friends. 

CfVff ffi ~ ~<: lf~ l1m'I' ar-;I ;r.~r : 

~'l arT ~ ~m ~ ;r.rq;;r iii IfJOIT ~ I 

~~ ~ ~ ~<fi iflf f~ iii ~  ~ II 

AN HON. ~  : Self-realisation. 

SHRI GAJRAJ SINGH RAO: Yes. 
Unless the ben.lfit really goes to the rural 
people, unless lheif conditions are impro-
ved, I most humbly submi t that these 
benefit are not real. Jt is just ai ry. I 
think my hon.friends should realise it. 

What is Jndia? Rural Jndia consists of 
80 per cent of Dharat and is anybody Irying 
to help i I ~ They are denying social order 
or social justice 10 Ihe rural people. There 
ia no socialism and no socialist government 
for them. I would certainly ask, caD we, 
who deny the rights and social justice 10 
80 per cent of the people, call ourselves 
socialists? There is so much talk of mao 

lism, samajwadi and so many wadis. But 
the real wadi is ignored altogether. What 
is the present pOSition? Frankly, I would 
say that they are treated not as human be-
inp even, let alone as members of the 
society. This is the real state of affairs. 
Perhaps you may say that I am exaggerat-
ing thinls, but really if you wanl to see 
this, you will find that this is the stale of 
affairs, in fac\. 

I would say only this much. Whal do 
the jawans, the kisans and the labourers 
say? Today, in Ihis contexl, whal do they 
say? 

;;pIT ~ ;;nrt ~<:r amrlfi' a-u 
arm <it ~ ;r.~ ~ arrf~ It-U 

"They all belong 10 capitalists." 

"Where is my place among these three" 

Rural India produces food; it produces 
lhe jawans for defence. But what do they 
get in return? Blackmarketi DI, malprac-
tices, looting, cheating; all these are prac-
tised against them. That is what is happ-
enning. Take the question of their land. 
Even their lands are taken away from the 
tillers, and they are gelti ng 110 (.'Ompensa-
tion for it even. If this is the state of 
thinp, I can say positively, there is no 
good which will come out. Anybody who 
is for rural India is also likely to be abused 
in the worst language. Sir Chholu Ram 
was called cholll khan : A/lire. ka pll,U. 
And what did Pandit Jawabarlal Nehru say 
about him? He said he was the man who 
had done real or i~e to India. What did 
Mahatma Gandhi say,about him? After 
that only, so many people sai d, "hup raho. 
That is the State of affai rs. 

I can only say that our People have 
come to such a low Icvo:.l or thinkiDg that 
unless there is a foreiJPler, or a foreign fri-
end, who &aya 10 you, "SlOp; this is noL 
the ~orrecl thina to do," you would never 
admit lhal what you arc doin& is" mis-
take: 

w..mif........ : arrcr~; ~ ~ fir;r~ 
., n aA ~  ~ it ~~ ~ 

SURI GAJRAJ SINGH RAO: I was 
assured that I would act 15 mi nutes as the 
minimum. Otherwiac, T would not have 
even stood up to speak. Anyway, I shall 
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conclude now. F.L. Brayne. the world-
famous rural uplift man, said, "I am aton-
ing for the sins of the Britishers for havinl 
kept Haryana backward because of the 18S7 
movement." Is this not sufficient? So, 
I would say about Block Development, 
and the Zila Parishads, that they block the 
development and are zoolum parishads. I 
say so because they have taken away the 
only remaining rights from the rural peo-
ple. Can you imagine. this 7 The munici-
palities and townspeople have got so many 
civic rilhls. But their, the rural people's 
district boards have even been abolished 

al tOlether. 

There is no power with the rural people. 
We would not have been beuars in this 
state of affairs if the district boards had 
been given real power; with 80 percent self 
help for development works, we would 
have contri buted crores of rupees to the 
nation. I do not want 10 take credit for 
mYself. Go to Gurpon, which isjust 18 
miles away from here and you will see 
whal we have been able 10 do there with 
self-heIr. The Britishers had completely 
suspended the advancement and development 
of the whol e, but it has now been re-built 
with self -help. 

SHRl GAJRAJ SINGH RAO : I will 
finish in five minutes. The original basis 
for  the produclion of electricity 
is only 3 paise per unit, bUI il is supplied 
at 18, 20 or even 25 paise 10 the rural peo-
ple, for irrigation and other agricultural 
purposes. while it i s supplied al 3 paise to 
the big luxury Industries in Delhi. They 
say. we want the nation not to be a beggar 
and we want to produce foodgrains. When 
1 raised this question. it was said, the 
villagers are well-off; they can pay al this 
hilh rate. Would Ihis Parliament accert 
this principle? r gladly welcome the SUIIC5-
tion that those who are rich should pay 
more for electric supply. I will put my 
pugree at the feet of thc hon. members and 
accept thi s principle. But how can they 
Say that the rural poople are well off 
and they can pay 10 or 20 times more? 

See the villll8ers near Delhi. They arc so 

much tired of these big capitalists that they 
say,' 'We want to be in Haryana even in 
worse condition." (Interruptions). Do 
not drive the villagers 10 the extremity. 

~ ;;IT ~ Iffir 'IiT\lt Iroi fWrf ~ 
~. Wf"( ~ ~  'l'ilr ifT''l't'IiT. 61IST;so tm 
~ lr ~ ~ qrif;T I ~ ~ R'l'lr anq' 
~ ',~r ~'!~ if ~ I ~;fi~ iIFf 
~ ~ ~ ~ I ~ ~  lf~ ~

~ t&crT lI>"t Iifcr ~. ifo'fOI' 'I'm ifl1 ~ 
~ ," 

We arc bent upon m r erin~ everything 
in Gandhism. (/nrerrltptions). 

r call the anti-nationals as Qaum-Nashts. 
These Qaum-Noshts who arc after the ex-
tinction of the nation are at the forefront 
of the country at the moment. (Illterrup. 
tions). 

~ ~ c:-mr i\".miT ~ ~ifo' ~ ~~
~ ~  ~l o'  m~'Ii . ~ ~ iI<'l' CI{i" 
~ n: Jf<J ~fiirq  ;;rr« ;;jTq f ~~ ..". mor I 

~ a  the whol e fight is for the Kursi, 
chaIr. 

The sacred places of the 18S7 freedom 
movement in Mahindragarh district were 
visited by Pandit Iawallarlal Nehru in a 
walking tour of that area and he said or 
gave solemn assurances that MBhindraprh 
and Rewari should be treated and developed 
as areas of political sufferers for purposes of 
settlement IIreivances so that the injus-
tice done to that area coul d be wiped out. 
Yet. what did we get? A very negligible 
sum-Rl.IO a month for one persone only. 
Rao Jainath sinllh .. as pension. Both the 
Central and Punjab Government have ad-
mitted that thi s area has been completely 
neglected and victimised. Serious atten-
tion .hould be pai d 10 this question and 
this area should bebrougbt on par with 
the rest of the Slate. 

f~ ~~ ~f.r;iri  

~ . .m 1to1112 1JI\Il'i'r nr mr 
~ t I ~~ ~~~ ~ 5-6 liT 

8 q;~ ~ ~r ~ ~ ll'~ m 12 
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~r, ~r;;ir ifr qrn ~ I qor ~ ~;;rr 

lfl'n if!:;n;ft ~lf ~<: ';3'"1 i!il '1ft 
mm:m mt.: if ~ f~ ;;rfll' I 
SHRI P. RAMAMURTI (Madurai): 
Mr. Chariman, Sir, I have been Ii.tenning 
to the debate and I have gone through 
the speeches made by the leaders of the 
Congress (Organisations); the Swatantra 
Party and my hon. friend, Shri Dange, 
and a number of other people. My 
friend, Shi Dange, said that those people 
who want to judge this budget, whether 
it is a socialist piece of budget, they are 
mistaken and that we should not j Ildge it 
on that ground, I also agree that we 
should not judge whether it is a socialistic 
budget. After all, we donot have a 
socialist society and so we cannot have 
a socialist budget; but that is not my 
criterion. 

Ever si nee the spl i I took place in the 
Congress Party my friend Shri Dange has 
been making pains to point out that as 
far as the faction represented by Shri mati 
Indira Gandhi is concerned, that is a 
faction which is opposed to the monopo-
lists in this country, and the other 
faction, namely, the faction which is now 
known as Congress (0), represents the 
monopoli sts in this country. Therefore, 
while I do not want to judge this budget 
on the basis of whether i tis a socialist 
piece of budget, I certainly want to 
consider the claims made by Shrimati 
Indi ra Gandhi and her  peopl e from the 
beginning and also the tall claims made 
by my friend, Shri Dangel that this is a 
budget which is going to attack the 
position of the monopolists in this 
country, against whom they have been 
shouting so much in this country. We 
have to consider whether it really opposes 
the monopolists, whether in the raising 
of resources an attempt is being made to 
see that the burden of the resources falls, 
not on the weaker sections but on the 
richer sections of the country. whether 
even withi n the framework of the present 
capitalist society by attacking the 
positions of those vested interests 
monpolists, the big landlords and the 
foreign monopolists. you are able to 
render social justice in this country. This 
is the criterion by whiCh J would judge 
this  Budget. 

Judging by these standards. I must say 
that this Budget exposes the tall claims 
made by the Congress headed by Shri mti 
Indira Gandhi. It totally exposes them. 
It also exposes the claim made by my hon. 
friend, Shri Dange, that the Congress (R) 
represents an anti-monopolist group and 
that the other people represent a monopo-
list group. This claim is also exposed. 

SHRI J.M. BISWAS (Bankaura): That 
is not what Shri Dange said. 

SHRI P. RAMAMGRTI :  I can quote 
chapter and verse. 

SHRI J.M. BISWAS: He has been 
misquoted. I protest apinst it. 

SHRI P. RAMAMURTI: Look at the 
speech that he made  before your party 
members in Andhra Which has been 
reproduced in full in your own party paper 
in Andhra. 

SHRI J.M. BISWAS : We have leen 
how during the party pi enum Shri Jyoti 
Basu and others come to Shrimati Indira 
Gandhi to take her advice in order to 
decide the political line of your  party. 
You should be ashamed of that. And 
you are talking about Shri Dange ! 

SHRI P. RAMAMURTI :  I am judging 
this Budget on the basis whether it represe-
nts an attack in howsoever a small measure 
against the pOSition of monopolists. 
landlords and foreign vested interests in 
this country. In the matter of resource 
mobilisation, spread of the weight on the 
common people, does it make any depar-
ture from the pattern that we are familiar 
with in the previ ous period ? 1 must say 
despite certain small doles, which have 
been meted out, say, for example, 
pensions to worken and Government 
servants. some housinl' scheme. some 
provi sion for water and that too very 
little, which arc paraded as very bi g things, 
I do not find any basic departure from 
the pattern that has been followed ever 
since the Congress IOvernment came to 
power i D 1947. I do not find any chanle 
whatsoever at all. 

AN HON. MEMBER Remove them. 

SHRI P. RAMAMURTI :  I do Dot want 
to remove them and put you in power. 
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If I had a betetr alternati,e than you and 
the Congress (Organisati on), J would have 
done it. But unfortunately I do not find 
an alternative. This is my trouble. 

I am now taking the question of taxation 
What is it that is being done? It is now 
stated that we are attacking individual 
incomes, that income over Rs.2 lakhs are 
going to be taxed at 921 per cent. We 
all know how this money is not going to 
come in. There was a time when 92 per 
Cent taxation was there on personal 
incomes; yet, the money did not come in. 

I will read out a piece-it is not a 
piece from a Communist journal; it is a 
piece from Comm~rce, a perfectly bour-
1C0is journal. In the Edi tor's Notebook 
it says :-

"Even after a tax consultant explained 
with a grim face the implications of 
the new income-tax . and wealth-tax 
proposal s, a seasoned busi nessman did 
not lose his equanimity. This surprised 
the  tax .expert. He asked him whethcr 
he understood the impl ications. The 
businessman replied: .. All what you 
say conCerns No.1 account. Is there 
anything about No.2 account 1" "As 
far as I see. nothing" said the tax 
expert. "Why worry then? Let the 
newspapers scream and chambers of 
commerce protest. Our business will go 
on as before. "was the reply of the 
busi nessman." 

Therefore you can tax them 921 per 
cent; you can tax them 100 per cent but J 
know that that will not affect these people 
because they have not di sclosed their 
incomes all these years. Therefore just 
saying that we have increased the rate of 
personal income-tax level does not 
constitute any attack on the position of 
monopolists. There is no attack whatsoever. 

What is the position with regard to 
corporate tax 1 All along, whether at the 
time of Shri Morarji Desai or at the time 
of Shri T. T. Krishnamachari or 
previously, right from the beginning the 
philosophy underlying the entire Budlet 
proposals and plans, the basic assumption 
was that the corpOrate scc;lor will IlCnerate 
capital formation and, therefore, that 

corporate sector must be given incenti ves. 
Therefore so many tax exemptions had 
been liven year after year. It is true that 
today you have not given any more tax 
exemptions that were given before. 

It is because sufficient tax exemptions had 
already been given and no more tax 
exemptions had to be given. Tlterefore. 
tlte corporate sector is left as it is. 

I would like to give you some examples 
of industrial profits made by tltese big 
companies. Take, for instance, Dunlop; 
the net in 1968-69 Were Rs.18 croreS and 
thelross profits in 1967-68 Were Rs.5.81 
crores and in 1968-69. tltese Rs. 6.49 
crores. In the case of Esso, the net profits 
in 1968-69 were Rs.21.6 crOres and 
Ihe gross profits in 1967-68 and 1968-69 
were Rs. 2.91 crores anc! Rs. 3 . 32 crores. 
coming to Burmah Shell. the gross profits 
increasec!from R'.5.28 crores in 1967 to 
Rs. 7.39 crores in 1968-69. Again, you 
take Phillips. in ~. .  croreS 
and in 1968-69-Rs.5.16 crores. Tlte 
profits have been rising. You are saying 
that there is a slump in conutry. But none-
the-less, tlte profits 10 on increasing. If 
you take Goodyear, the gross profits 
Itave increased from Rs.I.79 croreS in 
1967-68 to Rs.2.87. in 1968-69. So is the 
case witlt Greaves Collon and Pfizer. Tltese 
are forign monopolies. Then, you take Indi-
an companies, like, Tata Steel: the Iross 
profits in 1967-68-·Rs.Il.68 crores and 
in 1968-69-Rs.12.94 crores; Telco-1967 
68-R •. 8.36 crores and 1968-69-Rs.10.16 
crores; Scindia-1967-68-Rs. 2.27 crores 
and 1968-69-Rs. 4.22crores; Imperial 
Tobacco-profits have increased from 
Rs.6.42 crores to Rs.7.80 crores. So is 
the ca.e with Union Cubidc, Century 
Spinning. etc. etc. 

Here is tlte corporate sector which 
despite the fact of tlte existence of the 
so-called slum in the e:onomy. despite 
all that, has been malting more and more 
prollts. This has been the position 
throughout. What is -tlte allack OD the 
corporate sector? There is attack what-
soever on the corporate sector. As a 
matter of fact, recently, the net profit 
after tax of 101 liaDt companies studied 
by the Ecot:omic Timu shows a rise from 
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Rs.I02.9 crores during 1967-68 to 
Rs.1I2.33 crares during 1968-69, that 
is, a rise of 10 per cent in one year. 
Therefore, the profits have been rai sing. 

The policies of the Government have 
certainly helped my friends there whome 
Mr. Somani represents. It has certainly 
helped you. You should not have a 
grouse on that score. 

On the question of resource mobilisa-
tion attack on the monopolists has not 
been there. The monopolists continue to 
be there. 

Then, it is said that they arc now 
giving incentives for savings, rural 
savings, and all that. Very well. I want 
to know what is the real source of wealth 
in the rural areas. Where does all this 
wealth go ? I will come to that later. 

With regard to the question of resource 
mobilisation, you take the question of 
indirect taxation. r. there any new change 
with regard to indirect taxation? Mrs. 
Gandhi will say that they have taxed only 
a few things, like, sugar. tea. kerosene 
and that other things have been left 
untouched, say, for example, cotton yam 
and cotton cl oth and so many other 
commodities which have been left and 
which are used by the common people. 
The question is not that you have left 
them. They have been already taxed 
so much all these years. The common man's 
cloth has already been over taxed. When 
Mr. Morarji Desai was there, there 
was so much tax on cloth. Where 
is the relief there? Where is the relief 
for the common man with regard to so 
many commodities of daily consumption 
which have been over-taxed during all 
these things? Is there any attempt to 
reverse the process? I say, there is no 
attempt whatsover to reverse the proce •. 
The process is being continued. That is 
why J say there ;s no changed. 

Coming to deficit financing, the figure 
given is Rs. 225 crores of financing defiest I 
dare lay that it-will not be Rs. 225 crarcs 
but something more. The re>enues ror the 
next year are estimated at current rates 
to the tune of Rs.170 crores or Rs.ISO 
crores. What is the trend all these years 1 
Is there any year during the last 20 yean 
or so when the revenues at current rates 

have been more than 5 per cent than what 
has been realised ? Being I ess than 5 per 
cent all these yean, on what basis Mri-
Gandhi comes forward and says that the 
leVenues at current rates are goilll to be 
7. per cent more than realilCd this year I 

What is the iwis 1 Let the Parliament 
know. 

SHRI P.C. SETHI: It had been 12% 
in one year and 10 % in another year. 

SHRI P. RAMAMURTI: Duriug all 
these years it has not been more than 5 % 
Generally, on the average, it has never 
been more than 5 %. It has never been 
more than 5 %. Therefore, to say that it 
is going to be Rs.I70 crares, it is never 
going to take pI ace. I am absolutely 
certain of that. That is one aspect of it. 

The second question is: they lay that 
in view of the fact that there is going to be 
a bumber crop and in view of the good 
season this' year, &.225 crores of de6clt 
financing is not something bad. Now 
I want to ask one thing. Last year also 
when Mr. Morarji Desai budllOted for 
Rs.230 crores of deficit financln., he 

also gave the same story and it is a fact that 
during the last three years there had been 
bumper crop according to your own 
statistics. Why, in spite of the bumper 
crop not in one year but in the the last 
three years, during the last six months 
prices have risen as much as 7 % in the 
country 1 How are you JOin. to account 
for it ? Howisit that7%i. the aver. 
of price rise for the entire period of tblrd 
Plan? Even last year it has gone up. 
That means, wi thin the course of lix 
months it has riscn by 7%. That means an 
average rate of 15% ri se. Where is the 
guarantee that you will be able to control 
the inllationery prices ? 

Therefore, with reprd to deficit 6nanclng 
in the ultimate analysis, you are not able to 
control the prices. I want to know: what 
is the guarantee that prices will not risc ? 
Already prices are rising. Already 'Dalda' 
is not appearing in tbe market. They have 
to go to the blackmarkct. or course, I do 
not usc 'Dalda', I use 'til' oil. (/nterrup-
tlDrr$) That i. a 'different matter. But 10 ma-
ny people come and ask me that prices have 
gone up. In Tamil Nadu rice prices have 
gone up already. In every place prices are 
lOinl up. Therefore, I want to know what 

is the guarantee that prices will not go up? 
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What is the mechanism tnat this Govern-
ment has got for controlling the prices? 

When you aTe not able to fix the prices and 
have control over the distribution. yOt! caD, 

not control the prices. There is no State 

monopoly of foodgrains trade in the whole-
sale market. Then, how can y011 control the 
prices ? Therefore, I want to point out 
that in the absenCe of these measures. it 
will certainly give rise to an i ocrea.., in 
prices. . 

Now. take for example. the expenditure 
growth. I will just give you an eKample. 
The budget for the year I %9-70 provided 
for Rs. 74.07 crores for the Central Police. 
But the actual eKpenditure of the Govern-
ment in that year was Rs. 86.30 crores. 
TDat is 12 crOTeS of rupee!; more than what 
was budgeted for. The present budget 

provides fOf' more than that-Rs. 88.04 
crores on tm: PoliCe alone. J want to telt 
y'lU that just about 5 Years ago the expen-
diture on the Police budget by the Central 
Government was Rs. 18.76 crores. From 
R •. 18.76 crores in the year 1961-62. 
within thecoures of 5 years, the expenditure 
on the Central Police over which my 
friend, Mr. Chavan, presides has increased 
by five times. Is it a productive expenditure 
What for are they doing it ? Tt is a simple 
question. (iRleN'Upt16nS) This is the biggest 
growth rate-an increase of five times. Simi-
larly, more than 40 % of our expenditure 
is spent on Defence. We cannot go into the 
whole qnesti on. Even now a higher per-
ceatallC is put up with regaro to defence. 

So, Sir, more than ~~ is spent on this 
Defence item. More than 75 ~,~ is spent on 
non-developrnental activities. What is then 
left for developmental activities, Sir 7 
After all, when you "1)', too much rise in 
non-developmental activities, it is funda-
mentally connected with the fact that 
Government has not been able to hold the 
priceline all these years. They are not ~Ie 
to control the priceline and natllCaUy the 
non-developmental activities consume more 
and more money and today aile) if this 
priceline cannot be checked. natarally your 
non-developmental expenditW'e will in-
crease; prices will increase; and there will 
be therefore little money left for develop-
ment expenditure. Therefore, Sir, from 
this point of view, [want to point out 

tbat thore is no fundamental departure from 
the basic policy that has been pursue!f 
earlier. I was really surprised when Mr. 
Somani was speaking. When he was spea-
king he wa< being applauded so much by 
the Members of the Congress Organisation. 
I was really surprised because the Cong-
ress Organisation should have no quarrel 
whatsoever with the Budget because it is a 
continuation of the same policy, even as 
expressed by Shri Asoka Mehta. Therefore 
they must be the enthusiastic supporters of 
thi. thing. What then is the quarrel? It is 
only this. When you follow the same policy 
which they follow, why did you divide? 
Why not you once again join together? 
This is all your quarrel. Nothing else. 
That was made clear by Shri Asoka Mehta 
himself. You have no other quarrel. Any-
one who reads the entire speech of Shri 
Asoka Mehta will know this. 

On this basic question there is no change; 
and I can very well understand the posi-
tion of the prime Minister. The position of 
the Prime Minister is this; So long as you 
want to stick to this basic policy-and what 
is this basic policy? --of development of 
this country, but how ?-You want develop-
ment in this country without liquidating 
the traces of landlordism in this country. 
By landlordism I do not mean only the 
possession of land by people. If you want 
to mobilise the resources of the country, 
hGW can you mobilise the resources of the 
country ? How can you do that? You can 
olIer 71 per cent in the post offices. You 
can offer 12 %interest. The land lord and 
tbe money-lender in the village can get 24 % 
and 48 % and even 100 % by ~ rio  
money-lending to the poor agflcult ural 
labourers and poor peasants? WhY should 
they come and invest in your securities 
even if you offer 12 ~~ ? The basic cause of 
your not belDg able to mobilise resource, 
is the fact that today there exists in this 
country such people who are able to earn 
lot of money by means of usurious mone),-

IClldio.g io. villages; they makic huae money 
by speculative aetivi ties. Take for example, 
a person who buys paddy at Rs. 20 and 
within 6 months he ..,lIs it at Rs. 40; aDd 
he gets 100% profit by speculative ~ti i

ties. Why should such person come and 
invest in your industrial securities? Why 
should they come and invest in your Gover-

nmenW !lOCUcitie.? The8e ace all the buic 
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problems facing the country. 

These speculative activities are going on 
in the share market. We heard, immediately 
the budget was presented, the share market 
become buoyant. There was a huge rise in 
price-upto Rs. 8 or Rs. 10··1 don't know 
what it matters if the share market price 
rises. Is it any production increase? If I 
go and buy the shares of Tata's at Rs. 200 
instead of at Rs. 100. does Tata's pro· 
duction 10 up? It is only transfer of the 
right to get dividend from one person to 
another person. This is the type of spc· 
culative activity that is going on in this 
country. So long as you are not able to 
attack this probl em of speculation. you will 
nOl make much progress. I am not bothered 
about socialism unless you are ablc to 
attack monopoly capital in this country. 
This is the basic problem that r want to 
point out. 

All the postulates. all the projections 
that next year the country's economy will 
jump up will flounder upon the question of 
foreiln exchange. After all, what does 
your own Economic Survey say? 11 said 
that in 1968-69 there is a very big spurt in 
exports of 13 % and they become so happy 
over that export. But then in the year19f9-
70 when there was a bumper crop the rate 
of growth of exports fell from J3 % to 
1.2 %. The Fourth Fiver year Plan says 
that there will b.: a 7 % increase in export 
at compound rates. In the first year of the 
Fourth Five-year Plan your increase was 
1.2%. Are you to make this up? On what 
basis are you loina to make thi s up this 
year? You will say, 'we are loing to have 
increased production in the industrial 
field'. Nobody knows what is anini to 
happen to agriculture because you depend 
only on certain inputs and on these thinp. 
But with regard to what is loinl to happen 
to industrial output, there apin the prob· 
lem arises. Their own Economic Survey has 
this to say; despite lhe balance of pay-
ments position becominl &DOd : 

"The economy could manaae wilh such 
low volumes of net ua.iltanllO bocauso of 
the ala in the economy and reladvely 
low volume of inVOltmont aaivily durilll 
the rec:eSlion and the immediate pasl-
r_ion years. Wilh the revival of i..-
dultrial lK:livity, the need for both 
mainlellaDl:C imports III well as capital 

loods imports would incroue. Already. 
as pointed out above, select items of 
maintenance imports have lone liP and 
scarcities are developi ng in some 
soctors". 

Thel'efore, even for maintenance of the 
existing factories, you have got to import 
more. Last year that was not the positi on. 
When that question comes up, how arc you 
loing to meet it? The only way is to go 
once aaain to these foreigners and bel for 
more aid. Without that, you cannot 
go on. 

Therefore, basically you are loing round 
and round. There is no change in this ba,ic 
position. Therefore, what are we to do? So 
long as we are not able to put an end to 
this dependence on foreiln loans, Ihere can 
be no escape from this predicament. I ask: 
why can you not put an end to these 
loans? Why not SO to these Americans and 
other people and say: 'Look here, we have 
to pay you back Rs. 500 crores year after 
year. We cannot pay it for about 
ten years. Agree to a moratorium on that. 
We do not went any morc aid from you'. 
After all. you are Bettinll only Rs. 600 
crores a year. This will be Rs. 100 crores 
less. With the foreign exchange available, 
you go and buy in the free markets of the 
world. Do not go in r or any panieular 
country's 100ds. If you do that, what hap· 
pens is thai your will cost will SO up. Your 
cost is now IS to 20 per cont more. This is 
because you are dependent on their' loans. 
All your collaboration alreement lead to 
that. This has led to the capilal base of our 
industries lIOinl up by at least 20-25 per 
cent. The result is that the production 
costs are lOi ng uP. These thinls will 10 on. 
Are we today prepared to make a sacrifice 
and avoid some of lhele imports? May be 
some industries will be closed down. 1 do 
nnt mind. Some luxury industries will have 
to close down. For example, the air· 
conditioning industry. Heaven. arc nol 
going to fall if some people who have got 
air-conditioners do not have lhem or the 
spare parts lhey need for maintaininl them. 
Then there is fine mercerilCd cloth. We 
will Dot be able to have i l. U /IO/U chemi-
call are 001 imported. Let UI have a period 
of aUllerit)'. Let us tell our people that 
this counlry cannol alford thlec imporla. 
Let U' wlI&r COU'IC cloth. It dOCll DOt 
matter. 1 laY the people will r_pop 
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[Shri P. Ramamurtll 

favo&lrably. But the question i. whether we 
have the will to do it. In order to do that, 
we have to put an end to this foreillll aid 
and foreign collaboration and attack the 
positions of tho monopolists. No Bill is 
necessary for that. 

My hon. friend. Shri Somani, spoke 
eloquently about creating a climate for in-
vestment. Who has invested in industry ? 
Not tho big capitalists. After all, the bulk 
of the investments is by Governmental 
institutions, banks and institutional inves-
tors_ After the nationalisation of banks, 
43 per cent of the equiti es of all these big 
companies and houses has qome under the 
control of the 14 major banks, Lie and 
other institutions. apart from the credit 
Government have ;liven them. 

SHRI VIRBNDRAKUMAR SHAH 
(Junapdh): Nobody asked Lie to buy 
those shares. 

SHR.I P. RAMAMURTI ; The fact 
remains that 43 per cent of the shares of 
the bil companies and houses has come 
under the control of the banks. Bven on 
this basis, what prevents Government under 
the existinl company law from takinl con-
trol of those companies and sending out 
the people who arc now in the manage-
ment ? What is the difficulty ? Therefore, 
so 10DI as both those thin.. co-exlst your 
industry cannot thrive, so long as big busi-
ness and monopolies co-exist with a pub-
lic soctor your public sector can nover 
thrive. One has lOt to thrive at the expense 
orthe other. Therefore, I ask whether you 
arc 10ini to attack the positions of the 
monopolists with the help of the  control 
over the commanding position of the 
financial market that you have lOt today by 
banJg nationalisation, or you are loinl to 
ni bble at thin.. by Ii villi some relief here 
and some relief there. That is the criterion 
by whi ch I would Ii ke to judie. 

On the question of land I would point 
out one or two thinp. They have made a 
mockery of the concept of the co-operative 
movement. In the rural sphere a new pro-
ject, namely the Indian Farmer. Fertillsen 
Co-operati ve is bcill8 proposed IDd the 
Budlet estimate provides for RI. 16.75 
crorcs durinl the year. What will be the 
total Investmenl iD Ihi' co-operalive so-

ciety? As per the official record, it is esti-
mated 10 be RI. 90 crores. Is it a ;o-opera-
tive society? We know the fate of all these 
co-operative societies in the rural areas. 
Who has dominated these co-opera.ive 
societies ? It is the rich farmers who have 
dominated them. What are the sugar co-
operative societies in Maharashtra, what 
are the other co-operative societies in any 
part of the country? It is these rich people 
the richer farmers, the richer sections of 
the villagers who have dominated these co-
operative societies. They have now got 
sufficient money in thei r hands as the 
result of the developmental activities in 
past years to be able to invest in fertilisers, 
but you say how will form a co-operative 
society. that the World Bank will give some 
money. that the State will give Rs. 16.75 
crores. Whose hands is it going to streng-
then? The money that they have got  in 
their hands is being released for non·pro-
ductive purposes like speculative trading 
and usurious money lending. The State 
will help them to buy ferti Iisers through 
this c o erati ~ society. We know that 
these co-operative societies which have 
been in eXistence in this country are in tbe 
hands of those big landlords. Government 
providinl money for startinl anotber co-
operative society in order to distribute 
fertilisers is only loing to help such sec-
tions of the people. 

You arc depending on tractorisation. 
On the one hand you talk of increasing 
opportunities for employment, and on the 
otber hand you talk of importing tractors. 
Not being satisfied wi th the number of 
tracton that are made in this country, you 
have provided for the import of a lot of 
tractors. I want to ask some questions. 
Has it been proved anywhere that by means 
of tbis tractor cultivation your producti-
vity has increased? Is it or is not a fact 
that the United Nations Organisation 
survey conducted in Japan, Taiwan and 
in certain other places has conclusively 
proved that intensive small farming is 
more productivo of results than large 
scale mechanised farming? Is it not a fact 
that very roconlly the Delhi School of 
Economic. of the Delhi University condu-
cted an enquiry into the question of this 
tractorisation and that has also liven a 
report that small scale intensified fanning 
is more productive than larp scale mocha-
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niled farming? In the face of al\ that today 
when you are importing implements for 
this mechanised farming and wastillJ so 
much foreign exchanee, J want to ask 
whom you are going to help except these 
big landlords to replace landless labour, 
to create a huae unemployment problem 
in the rural area. (lllterruptIDIJ). 

We certainly will have tractors when the 
conditions for it arc created. We have 
been opposing tractorisation and if the 
Jana San.h says this now, it has twn a 
I eaf out of our book. 

Therefore, as far as the basic question is 
concerned, you arc not looking at the 
problem of the small land holder, how to 
see that land is again to be redistributed. 
You are talking of providinl house sites 
for the landless labourer. I want to ask 
you: during these 20 years why is it yOll 
were not able to provide house sites? Today, 
can you purchase those house sites 1 Is it 
possible for any Government to purchase 
them for millions and millions of labourers 
in this country 1 No Government is able 
to buy because you cannot have the 
money. Therefore, In Kerala when we 
introduced land lelislation, we said that 
every land owner who has got one acre of 
land must sot apart a certain porccntaee 
of that land compulsorily for the purposo 
of house site for the landless labourers. 
The price of the land will be 25 ~r cent 
of the market value; the State Govern-
ment wiJIgive 12.5 per cent and the per-
son concerned will live 12.5 por cent and 
that is sullicient. Without pass-
inl such laws, when they come and tell 
us that they are anxious to provide for 
more houses, r should take them a pinch 
of salt. 1 sympathise with ber; lhe wants 
to do so many things. The way to hoII 
is paved with goad intentions. What is 
the usc oC havinl mere intentiona 1 The 
basic question is this. Axe you prepared 
to break away from these basic policies 
that had been pursued all tbese yean? Am 
nOlaskinl yOU take socialill measures 
because I know that scx:ialism moan. 
realipunent of class forces in this country. 
Wilh the exiolin, class Corcel il i. DOL 
possible. Therefore, 1 warn that despite 
alJ lhelc flOOd intentioDl, if the provilionl 
are implemented AI tbey are without any 
chanee in some of the basic policies, the 
country will face the same problems at 
the end of next year; the problema will 

be intensified; social discontent wlJl 
increase and social tensions will increaac. 
The strugle o{ the people will also 
increase and she will be pi aced in a  . 
terrific dilemma. Even now, I should ask 
the Prime Minister and Finance Minister 
to rethink on the whole position. You 
cannot ride two horses and that is the 
troublo in which you are. You should eet 
out of the grip of the monopolists; if you 
are not able to do that the consequences 
will be there, for which you alone will be 
rcaponaible. 
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<'it ifir{ if ~ mifr ~ ~. ~ iIifli 
;;rrit ~  ififOlT·r:r.t 'lIT n t ~ ir ~ 11' 
arT «iii I ~~  lJifin: ~ 0 ~ • ~ ~, 

~'  ~ PJtf air.ft ~ I 

Q;III" il"TCf fun mtr itt ~ it 
'~  'ifTi!"Cfr ~ I arr;;r ~ ~ 11' frie 
~~ iii ~  f;;rcrif'T il"ii ~,. oii~ 
~ ~i; ~ f.mrr·!(Of 0 <'I11T F 
~ I ~t ~ mm IflT it ;;IT W i!"1l"( 
;;rror t ~ ~Il'n: iQT i ;.~ fi;rrm ifIT 
fiNl( ~ I ~ cft'if ~  it; oifl1J il"ffTffi" 

~~rfit; ~ '!ir ~ ~  ~ iI'~  

Q;ifi or ~~ zTm !fi~o t f.imij; 
ar.<:""( 94 m;:z ~  0 ~  ~ 

~ I ~'fi  ~~ lorr ~ •. I!;lr. 
~r ~ ~rif oii~ ~ f,;r«il; o~  

67 'I'"(6-oa- nn:r~  ~  ij; t I ,~~~ 
~ ~ m liifififl;!nr ~ .~ II>'\' 
~ f.iie-it 9 J l ~ rn ~ if; tim ~  
lI1m ..:r rf ~ af1R: ~n: ~ lilt 
~ Jrt am ~if m oifIT 'I1(tn4If1(OI 

Iti"t fit arm ~ ~ Rr«a" 'fI"I"lfm 
if;~~f.mr IIi'r~r~t ~ 

~ '" 'Irof ~n: ~ ~r~ot I 

t~itt!;lli'iI <f~~ir 
~;r  It"'" iI"T<f.1!iT ~ . Wlm' ~ I ;jflf 

~ om ~ ,,"it tIT MI"I"11fi ~ ifiT 
l(tr ;r1iifT if(t t fit; ~r  ~ ~ ""'-
r ~ f;;r r~ ti ifITf I~filiflif ;r~ I 

~~o m ~ ar' ~ ri 11' "I'r If>'t I 
;;r;r \fIJ ~ II ~ ri 11' ~ 'I' ~ ~tft' 

m im it; full;"d' ifiT;mr lImiT t, <'it 4'1{ 
lfi~ f  iI'iTZ ;r(I' .r «ifiii'T I ~ ~ 
it; ~ ~ t ~ ~iI'ftm; mq~

iflT"(o.u.r ~~ ' ~ t I _it t.:r t fit; 
~ I! ~ « mift ~ ~m 
,  m m ~ orrf;r ~ .,ft.~tt 
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~ t f<Ii ~r q1J IHt(f ~an. ~q<: 

f1iff{ f.ti 'tT ~ 'if !. q1 'fi!"ir ~~:~  

~ v(\'.mrr t ~ 20 ole-'fir 
~ if'W'T q'fffl" ~ I iflfr if~ f;f~'  

~~~~;;rf~ ~~i ' 

~ <tr 0ffiI' '!it 1ft m<ti11: ~cf 'l n: 'fi ~ 

~  ~ ~ WI!; 'fir WnI" ~ i '~ '!it 
~ ~ t I ~ <ttt mq'iftlf ifTC( ~ 

i!ft ~ ~ ~rt: l\' 3fif ~ 3fI1'l\' ~ 
or;re' "n:iI' 'fiT ~ l: ~ ~  f.tIq-r ~ I ~'  

If<m: ~ ami' ~ 8 ~ ~ <m~ ~ 

~ ;;r;ro;r i\' ~ ~~ ~  

iI>'I' ~ .n:rvrq;.q.;;rr IIfr;;frfi!; ~ 'Lif 'fi"{ 
~ ~ ~ Iflfr I ~f  mrq; it ~ 
IIff firr r.~ m<ti11: Of; ~m: ~. ~i ' 

Of; f<;rl:!; ~ 'R'fiT 22m lfT 25m i(ifif 

~~~~'fi~~ I ~r l: 

0!I'lf ~CI  ~ I iRT 'fi~ ~ t ~ ~ 
f. ~ ~ 22 m l!(1' rf, ~, :nr~; ~iif 

q'( 5 ~n: 1!l"l: ~ lf1' ~n:~ 

~' f,;fl!; t: f~ ~ f1;w, t!;ifl l: ~ l!~';:: 

'fi'( ~ am: ~ fiF f ~ mu OlfC( 

~ it~,.. . .,.~ I 'fi~~ ij; f~ CIT 
~ ~ ~ ~~,. ::i!'rit12 

~ lf1' 1 5 ~r l: m ~ ~n: iffi 
""'if IJiT ~ if~ @' ~r ~ I 
m:r 'fi~  ~ ~ m:'fin: qr;ffi if~c ~ 

~ it; foro; ~ ''frC f'Cf~ >t'r mrr it 
<nit ~ ~ ~.~ ~ 1II"t.;r ~ m 'fiT 
If r't"f .. ~ .m: (1'1fi ~ 'liT ~ 'fiT ~~ 
~I 

,if ffvmf t ~.  piif ili'r Au: 
~ ~ iIl"(iIf{ ~ t'f V f.flIk of#t I 

DR, A,.G. ~ ~te : Mr. 
Ohairman, Sir, I rise to support tire Budget 
proposal5 for 1970-71. ' 

SoJllctimq back, thl: twn. }d*_Ir. Sjlri 
RllR!!Ullurti, '!lid that there i. a lot of 
inl:~ c in the eJ[penditure on ~m. 

Department and the Defence Department. 

I would like 10 request him that he must 
create conditions 10 the country before he 
can say like that. It all depends on us. 
Today, we have increased expenditure on 
Home Department and Defence Depart-
ment. But we have to create such condi-
tions in the country so thaI we are able to 
reduce the expenditure on these Depart-
ments, Without that, to say of reduction 
in these Departments will be futile, 

Coming to the Budget proposals, Ihis 
year, there is positively a departure from 
the routine Budget. Most of the han. 
Members from the opposition havl: said 
Ihat any Finance Minisler would have 
presented the same Budget. I honestly 
disagree with them. 

There has been a positive changes in this 
year's Budget, This year, there is a departure 
from the routine Budget. Something 
has been inten(jed to be done with suffi-
cient provision in the Bengal about dry 
farming; something has been done about 45 
dislricts and there is also a special scheme 
for these 45 districts. A sum 0 f Rs. 25 
crores has been allotted to selected rural 
works, especially in the areas which are 
prove to famine, 

Some rural programmes have been taken 
lip, There are some arrangements created 
for slum areas in Ihe big cities to be 
cleared. Some arrangement has been made 
for 'drinking water supply also, Some 
rei ief has been gi ven so far as industrial 
labour is also concerned. One very 
positi ve departure is that we are goi ng to 
red lice import of foreign foodgrains 

because we except thaI we will become 
self-sufficient in the near fulure. I would 
request the Government on this very issue 
to see that unless we give the proper incen-
tives to the farmers and' unless we create 
tnF' proper conditions for' the farmers, that 
will not be possible, We always talk of 
a,..iculture inputs. What do we see to-day? 
The farmers h!ive to purchase tile agricul-
tllral inputs at hilner prices but they are 
compelled to sell thei r products at lower 
prices many times. To-day the Government 

ll~ not fixed the prices for the f~rmcl'l 

ro ~e. If they produce in plenty, then 
the prices fall. If the production i. Ie .. , 

the prices 10 up. So I would urge upon 
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the Government and request them that they 
should take particular care in fixing remu-

nerative ri~e  for the Carlllen. 

So far as inputs ar~ cQQj:erncd, for 
instance tako fl'rtilisers. You mU$t try to 
reduce ~. levy on t~~. 9S % of our 
population live in rural are~. Their ~  
of livelihood is agricu\lure, We all talk: 
about strikes in in~ trilal sector. Suppose, 
tomorrow, all our kisans go on strike what 
will happen to our country? U nl ess you 
gi ve proper incentive to the farmers, he 
will not produce sufficient foodlrains. I 
would request the Go ernm~nt that the 
farmers should be gi von propers incentive 
and prices of agricultural products should 
be mod so that tho fal mer can get tho 
proper prices for then produ!:!I in the 
market, when they bring it for sale. 

Then about the ceiling on urban property, 
we have said about it in our electron mani-
festo and the GO\'ernment arc trying to 
find ways and means. Therefore, I would 
like to request the Government that unless 
this is done, there would not be any sort of 
satisfaction in the rural areas. The 
Government should take up more 'things 
into consideration and they should go 
ahead very rapidl y. 

So Car as the increase in the rates of 
tallation Oil tllll personal i l ~ are 
concernell, I rFIIIly welpoUlj: tiIF'. 9nc 
tlliDJ I would like III &4Y that GoyerlllJljlnt 
coul(l ~ ~ avoAII¢ il ' r~ in e~ t~ 

on t9&, slli!\f an4 ~r '.II . ~ tp 1011141 
r~n .... ill ~ f~l~ pn tlIp IAMf cl~ 

also. 1\ will ~ . "per.on. on ot.b,tr 
cOJDJm)l\ities also. ~ tl¥>lIf\llllP illllPt 
hl!.s IIPI bc:4:n ~, if WPJI F. 10 Ih,! 
lI r~t. Yoll wil! ~, ~ ... i~ 9f 
e !lrrt i~ ~e ilWf\llllli, ~ pWoJ, 
kcrllfC!\C, I f Y~ ~ .  "I ~ ~ 
r ~ r~t 

Sir, We a~ not gains to briq lOCialilln 
by IIIIII'dV .10.... Ta-day all I'IIrtia 
have to think of it. It is no UM sayi ... 
'You nuallt to kave daDe this aDd dult'. 
~. Sl!,uUi has PIIOD. wory 10 .... ouaaee-
liOn. Taq ... sad 10 m8ay thi .... to 
tbD Corcip couDtri... ~n we sead the 
sampIeI we send tllelll all riahl, But when 
the 100ds are actually exported, they are 

not according to the samples. It rewds 
the character of the Dation and all of us 
are responsible for that. 

~II ~a~tie  have to think abQut lhese 
thlDss; I t IS not the duty of the rulinl parly 

a~o e. It. is ~o. use issuins .-sermons or 
, l~  ~ lce; II IS the duty of everyb!>dy 
and I t IS the dUly of every political party 

also .. ~ al~ er. polilical party may be 
f nCtl l~  Ihls House, it is the duty of 
such parties, 10 co-operate in all these 
efforts,because this is a very f n ~III,  

issue. 

What happens today, Sir? Everybody 
criticises from his own poi nt of vi ew It 
is found in this House that the t;~me 
R.ight and the Extreme Left, both of them, 
have one thing in common, namely, that 
they both critici ~ the Budget.·· J have seen 
many such instances. But they have donI' 
it with different intentions and they have 
different reasons for that. EspeCially I 
want .0 emphasise this particular point 
before the House. If the country is to 
prosper, if the country is to so ahead, if 
the future of the country is to be bright 
under our democratic system, then ev«y 
party has to s!wulder its own ~ on llliiilY 
and every party has to play its proP9r roie 
for the w!,!fare oC the coulltry. I &Q1 
relll!n~  of tho hon. l\4ember-Shrill1l'tl 
Sinha when she lohl ~ er o  want to 
th" meotinss with SPears and swords in 
Calcutla. 1 was wonderins how to do 
away with this si tUj4tion, if cL!mocracy is to 
ft ri ~ in Ihis country. We say, the 
expel!Aiture on DcC"qC!l an4 Hpme DDfI&rt-
ments should be repllf:e. But IiIIf the 
the conditions of law and order in this 
coumry and sec the general condition of 
every State. H!>w the sitlJll.lion should be '/ 
How can we reduce' the eXPenses? Every 
party,-whether it is right or left whether it· 
is extreme riabt or' extreme left,-hai to 
take a vow; npt only take that vow, bul 
they should strictly follow th!!t vow; tllell 
only it is possible to march alons the road 
of prosress; otherwise it is not possible. 
Only alosans will not help us. Only sayinS 
things willllot help liS. We speak 10 many 
thinII', but we dp not practice it. Our hon. 
friends in the Opposition said, it is only 
the Oovernm"nt which has to practice it; 
we are only to advise. lllonestly differ 
from them. 
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After saying all these things, I must say, 
the Government should really reconsider 
about some duties which they have levied 
on common mans articles which will 
increase the prices of certain things. I 
certainly approve of the Budget. I support 
the Budget as there is positively some 
departure from the previous two years' 
budgets. With these words I conclude. 

SHRI A. SREEDHARAN (Badagara) 
Mr Chairman, Sir, it is a sad commentary 
on our parliamentary democracy that when 
such an important discussion is going on 
in the House the Prime Minister who 
happens to be the Finance Mi nister has 
c o~en to absent herselffrom the House. 
( An han. Member Not ewn a Cabinet 
Minister.) My leader Mr. Surendranath 
Dwivedy pointed out this fact the other 
day; and r thought that his remarks-seaso-
ned as they were-waul d have chastened 
the Prime Minister. But, Sir, the Prime 
Minister is beyond any chastening. 

When we turn back to the pages of 
history. when we see in similar situations 
what happened in the Central Legislative 
Assembly, you will easily know. Sir, no 
Leader of the Opposition would 
have tolerated such indifference to the 
representatives of the per>ple. I feel if 
the great Motilal Nehru, the illustrious 
grandfather of the Prime Minister was 
present in this House today, he would 
have fried this Prime Minister for show-
ing this utter disrespect to the Parlia-

ment. 

When Shri Vithalbhai Patel was the 
President of the Central Assembly on an 
occasion when the DeC ence Budget was 
being discussed. the Commander-in-Chief 
was absent in the House. The Ileat Shri 
Vithal bhai Patel adjourned the Central 
Assembly and said: "This is disrespect 
and I will not preside over the Assembly 
unlces the Commander-in-Chief came and 
attended the Assembly." Those wore 
the Ircat foundinl fathers of our R.cpublic. 
They were Ireat men, Sir; but today, we 
arc small mon and the smallness il in-
horent in this Budlet. 

Also, Sir, the Prime Minister told the 
country that with a split in the congress : 
we are at the croBs-roada of socialism, 
that the dark and dreary night of capit-
alism is over, that she will blaze a new 
trail in the life of the country. She kicked 
up a lot of dust throughout the country 
by saying that socialism is at the cross-
roads. 

If I look at the budget; r would never 
call ita budget with socialist orientation 
I do not think through a budget you can 
introduce socialism. [am not making 
that claim. Socialism requires a compre-
hensive approach to the entire gamut of 
human life, in all walks of life. But what 
is the crux of the problem? 

Any socialist budget should fundamen-
tally try to bring down the differenc"" 
between the hi gher incomes and lower 
incomes. Any socialist Finance Minister 
would have come forward and sai d that 
anybody could earn as much as he can 
but nobody should spend more Rs. 1500 
per month. that personal consumption 
shoul d not exceed this amount 

But today the story is different. May. 
be the mechanics are very di fficult to 
introduce. But I would like to point out 
one or two. Take, for example. those who 
lise three or four cars. Government 
should heavily tax any Person using more 
than one car. That would have been a 
socialist approach. There are countries 
in tne world where luxuries are heavily 
taxed. Government could issue coupons 
for people USing I uxury articles. For 
any man who wants to have more than 3 
suits will have to buy a coupon; anyone 
wantinll to have more than 3 pairs of 
shoes should have to buy a coupon. 
While utilising the coupon; he should be 
called upon .to pay a very heavy tax. 
Instead of introducinl such mcaaures, 
Goveroment have lone in for taxing the 
common man's needs like IUlar, kerosene 
tea and other articles. I do not think 
this i. a soci alist approach or socialist 
budaet. 
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What is the story of the agricultural 
leCtor? All of us say that our country 
is facing a crisis. The' population is 
increasing by 2 per cent per annum, Go-
vernment and family planning notwith-
standing: If' we want 'to' increase our 
national income by 6 per cent during the 
Fourth Plan, our income in the agricul-
turalsector shoul ci i ncrea<;e fro'11 5' to 
6 per cent and that in the industrial 
sector should increase from 8 to 9 per 
cent. If today there is a green revolution 
in the country: it is primarily eca ~e of 
,the weather. I do not say that human 
and economic engineering has not gone 
into it, but the basic factor is that when 
climatic conditions do not fal'our' our 
agriculture. our agricultural economy 
collapses. Agri culture will not proSPer 
unless the proper psychological environ-
ment i. created for i ts development. Here 
I and reforms are pivotal and most 
'important. r know it is a State subject. 
But I would ask what incentives are 
given to those States which introduce land 
reforms. The Prime Minister has a 
discretionary grant fund of Rs. 170 
crores, Will Government come forward 
and say that they will give more aid to 
those States which go iii for land reforms? 
Wi thout land reforms, our agricultural 
economy is not going to have 
the take·off. To say that fragmentation 
will affect is an outmoded theory. In 
countries li ke Japan, and even in capi ta-
list countries like Taiwan. land reforms, 
have been introduced. ,n Japan 'no one 
can own more than 10 acres of I and; in 
Taiwan the limit is 7 acres. This alri-
cultural approach is very necessary' to 
put the country in proper perspecti ve for 
agricultural expansion, 

From aariculture to industry.. What is 
the state of affairs in the industrial sector 
run by Government? I stand for the 
public undertakings. '1 believe that in the 
Industrial and Bgricoltural c!tIvelopment; 
the co-operative sector should expand. 
In alriculture. 20 Per cent of the pr'lduc-
lion should be broullht under co-opera-
ti ves. 11 aoy scheme initiated i n tlie bud_ 
IOwards thi,s end? 

wl"t i. the ItOrY of publi eundem-
"iRIS? My hon, ,friClld over ther. talkocl 

of socialism and said that wasteful expen-
diture should be curtailed. This is my 
third year in Parliament. In my State, 
there is a public undertaleing, tho Ferti-
lisers and Chemicals (Travancore) Ltd. 
Repeatedly I have been bringing it to the 
notice of the Government, the Minister 
of Petroleum and Chemicals and the 
Mini ster of Finance. Thr Committee on 
Public Undertakings has administered 42 
strictures 011 thi s fillll. 

This firm has been using public money 
as thei r own property. My first alloption 
was that this firm hel d  a big party in 
Delhi during the UNCTAD conference 
al)d spent severd lukhs on it. but not 
one delegate atlended it. 

For gearing up pllblic undertakinp to 
the new tasks what have you done to pull 
up such managing directors and officers 
who have been using public undertakin!lS 
as their Own personal property ? If public 
n erta in ~ are to develop. the socialist 
approach should be introduced in public un-
erta in ~ also. I know that the Government 
have levied taxes on expenditure and enters-
tainment, but what about the perquisi tos 
of the managers and managing directors 
of publ ic undertakings and bi! firms, 
those who Ii,e in posh bungalows in Rani 
Dagh or other posh areas? When they 
built industries in the Soviet Union and 
elsewhere in the world, the people who 
built them lived in small sheds,they wer. 
dedicated men, men dedicated to a cause, 
but here the public undertakinas chiefs 
are loing about like Moghul Emperors. 
What has this Go emm~nt done to teach 
them that the public undertakinp have 
80t to be run on a more scientific and 
oconomi c basi s ? 

The Prime Miniltor's speech talks about 
stability in this country, talks about 
ao ",onomie atlllOlpller. to build up a new 
economy in thi. country. It cannot he 
built up as lonl as tho reliona] imbalUl-
c:cs in this ceuDtry exist. A lonl' time 
&&0, Government said that the Cochin 
Shipyard was loina to materialise. They 
said they had given somethinl to Kerala, 
Six times, the roundation stone of the 
shipyard was laid, but ,now the work is 
Iyini idle. What baa c10veinment done 
to Fneme the new fOl'COl that will 
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create a new atmosphere in my State 
by giving employment to thousands of 
people? I would like the Gtl"ernment to 
tell me whether the eochi n Shipyard has 
been shelved and put in cold storage. 

We talk of resources mobilisation. Outs 
Is a vory rich country, rich in tesourclill, 
rich in human material, rich in culture and 
everything that a countrv can desire. But 
are you tapping them? Huge Itdn ore 
deposits are found hI my con tlt ~nc  

In Callcut Disttict. We ate tdld thllt the 
geological slltvey Is going on, bUt tit! 
rldw the surVey has hot b!!eh cdllijjleted. 
You must remember dne fact that when We 
began this adventure of freedom. when we 
stood in the portals uf freedom, when the 
great fathers of this country handed over 
freedom to us our future was bright 
and our eyes were glistening, but today 
after 22 years :you say that you have 
failed to carry out this development and 
that Cnina has stolen a march over you. 
If China has stolen a march over us. it is 
because of the wrong policies adopted by 
this Government. The Afro-Asian coun-
trieB have greater development than us, 
it is because of the wrung policies adopted 
by this Government. I understand you 
arc any day much better than t o~e who 
sit on the right and this Budget is certainly 
an improvement on the previous Budgets, 
but the task is so momentous, the chall-
enl. is so gigantic, the horizon that we 
should sec requires a lot of endeavour on 
our part. If ror that endeavour the Go-
vernmen tis prepared to go forward, if the 
actions of the Government arc to be 
justified. they ought to have brought a 
genuinely socialist Budget, hut this I do 
not think is a genuinely social ist Budllet. 

110 Rt1 stm (fi".,f<l!I') : ~ 
f. ~I . If!:Tt';; ~ r if ~ ~ itw relfr 

~. ':!+i it ~ 'f?T tt~ ~ift f~ ~~ ~ I 

rof., ~rl'frcr if l ~ if<R: <m fit;/ft tlh 
~, am: 'OTr i t~rcr ,~ ~ II'~ ~ 

m:rm:r it ~ ~, :r.f 1fft ~ ~ 

lfliTif ~  ii ir ~ W l!rr ~ t. 
~ ~ 11ft lftfftf '1ft am: tit tntt ~ 

~ I ~~~ifti~ ~if ~ 

~ "r'm- ~ i(tk IFr ~ ~ ~. 
tro<! ~ 'I>l' >Ii'ffli' ii ~ '!''Ole ""' ~
ffltr ~ rotrCf flint I ~ , .~ .% ~ 
~ .mr ~. 'fiT romr ~ t. ~ ~ 
*"" l' ~ ~ ; ~ ~;fit ~, ~ ~ ~ 

ifter r.t ~ rn ~ I ~ mtr ~ 
~ ~ ~ 1fT !fi ~ ~ Ri ' ~ ~e ;r qh: 
fItM ~e: if, 'OTr m ll'ro~ ~ ~ 

<m "1T, <t?rt fif~ tf;~ ~ ~ I ~ 

~ ~ ~ fit; 3f'fl: ~ it ItiIf ~ 
1ft ~~ ~~. ~ fifi<: ~ t11 ~ 
'tiT ~~~ .m ~ f ? 

~ f1Ifur(l:Gr !IJfT'f ~ t t'fr ~ 
ilIr ~ ~ flF aiM ~ ~ ttt.r 
If[;;a-, 31'11<: ~i WT'l ~ 1fr;;a-m 
SIT'" it 'OTr f~' <ir ~it t:fr'fI ~'fi if <Ii 
~ ~ f;r ~ it ",'t ~ ~ ~C  it ... ~ 
~, q-~ ~r ~ rn ~ f or~ ~ 

~ ~ ~~~ m~;;t It;~' W: 
~~  ~ if<rrn ~ I t,<: ~ ifTCT ~  ~ I 
'1ft if.,e: ~rfr ~rlf 1fei'r 31'\7 flf" Q'i' 
ilj ~ ~ .~ f;t~ itt<i"t ;;r;;'-fufr%c 
f~<: ~:m~~ q;;tC % I Ifi\' 'I .,. f~ir~e 

;fi3tt ~ I 'fit ~ 'ir ff i ~ f\; f<r it 
f '~ t:t:e 'lfi 'I'I,"",;;r ;fflT ~, <r1f1",;if,ft 

~r ~ I ~i~ ;oIF ~ l'i'rfr If'ml"f 

~ J;fR f<l~ ~ ~ I '~ fm:;fir<:r ~ 

'Iff If'~ ~ m~'if ,,;-ctr ~ I <>(11<: 

~ <tiT ~ tfr ~ ~ li ~ ;f)--i 
;;it <'fl'~ : i '1ft t;o;r <n:: ~ t a'f# ~ 

WI11!; mt t I ~ iPf ~ ~ 'lfr 
;;it ~ ~ T-f In: Zw ~ 't'flTTt 
lIT qtI<: <'fl'I'f 1ft ~ m ~ 'll~r ~Iif 
~t~~~~~ r q: 
~ ~ ffir ~ ~ irt ~~ t. ~ 
~ '" ~ t. a~ <n:: ~ r O'lif l!r( 

~~ ~ Ift~~ 
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tf1:, l,'5Ifli ~ it; '({rm 'fl: ~ if:if;?; 

;riT I!i1f mN ~ff Sf"IITCf;:rtf ~;  ~ 

~ I .mil\' ~ ~e ~ ~ Sffffff;it 
~: ;: ~q;.r~ i  m ~;;rri ' ~ ~ 

~,~~r :~r feRn: ~'I fif~  f .... ff1t 'iT 
~; ; ~i ff~ ~, ll' ~i ~I I  ~ fit; 

~r't ~ "fif if ~ if3fZT it 
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"Previous budgets were painful opera-
tion with a blunt knife or hard part of the 
body, not with good intentions, But this 

budget presented by the Prime Minister is 
a painless operation with a sharp knife 
with good intentions," that is my think-

ing, 

AN MON, MEMBER: And the patient 
has died, 
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lti ~~  

SHRl CHENGALRAYA NO\IDU (Chi-
ttoor ) Mr. Chairman, Sir, ·the 
budg=t presented by the Prime Minister 
is not a production-oriented budget but 
it is a production-obstructionist budger. 
I can live you some instances. They have 
fixed the income-tax limit. Up to Rs. 
40.000· there is no increase. After Rs. 
40,000 there i8 a terrible increase. Why 
should they do it? If you calcul ate the 
lalaries of the bureaucrats in the finance 
department and the Ministers' salaries. 
it will not exceed Rs. 40,000. They 
wanted that up to Rs, 40,000 the income-
tax should not be rai sed and after Rs. 
40,000 they wanted to raise it. I can 
understand the logic: if they wanted to 
increase it, they should have started from 
Rs. 5,000 onwards. Why should they 
keep the limit at Rs. 40,0001 It is to 
save these .Ministers aJ)d these. bureauc-
rats from paying taxes. It is unfortunate. 
They call . it a socialist budlCt and they 
.cal\ themselves socialists, and this is the 
way they do things. 

These Ministon get about Rs. 2,500 or 
Rs. 3,000 with so many free concessions 
as in the case of house-rent; free electri-
city, frcc water-supply, and they get 
dozens of servants and a free Government 
car. If all these amenities are calculated, 
it will be ab"ut Rs. 10,000 extra per 
month. If these Ministers are sinco", 

and if they are really locialists, they mUlt 
pay tax on these amounts also; they mull 
calculate it and must pay tax on these 
requisities also. Otherwise, it is onl y 
deceiving thepuhlic. 

There is another point. 

17.49 brs. 

[MR. DEPUTy-SPEAKER in the Chair) 

There is a tax on urban hoi dings 
I can understand if this tax is put on the 
corporate sector. If a person has crores 
of rupees of property, he goes scot-free. 
He does not pay any wealth-tax. If a 
man owns land to the extent of I 000 
2,000 or 3,000 acres in the name ~f  ~ 
sugar factory or some other item in the 
corporate sector, he is exempted from 
even land ceilings. But then when it 
comes to the poor agriculturists, they 
have to pay tax, and a land ceiling is 
imposed on them, and the taxes in their 
case have been doubled; the electricity 
charges have been increased. Water tax 
is doubled; and what not. After all this 
they have to pay wealth-tax. Suppose, ~ 
man has built a house in his village, for 
Rs. 25,000. Now, thanks to the Govern-
ment who have increased the rate of 
cement and steel, if you calculate the 
valuc of that building now, it will come 
to a lakh of rupees. They have imposed 
wealth-tax on agricultural land. In the 
same village, under one tank, with a 
better fertility and better facilities like 
water and irrigation, the land may cost 
Rs. 10,000 to Rs. 20,000 an IIcre. In 
the same village, with less water facilities 
and less of fertil ity of the soil, the cost 
comes to Rs. 1,000. They will 
appoint Income-tax Officers, who 
will say. .. In this village, this land costs 
Rs. 20,000 per acre and therefore, all the 
lands in this village will coilt RI. 20,000 
per acre." Thero will be morc corruption 
and heart-burning and the poor peasants 
will be harassed. After all this, you will 
Ict a paltry sum of Rs. 4 crorcs I If you 
insist oncollectinl this wealth tllll, in the 
next election, the agriculturists will vote 
against you and your socialism will be 
exploded. 
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8S per cent of the people live in the 
villages. What arc you doing for them? 
Vou only pay lip sympathY. The budget 
has provided for slum development and 
for the industrial workers who gets some 
house facilities, etc. If he dies suddenly 
his family will  get a lump sum. But what 
about the majority of the poor Harijans 
and agricultural labourers in the villages? 
Von have not provided anything for them. 
You do not care for them. Vou care only 
for the organised labour in the cities and 
you want to pacify them. You beat your 
trumpet in the cities and you say that 9S 
per cent of the people are with you. I 
say that liS Per cent of the people in 
villages are against you. You are forget-
tins them. They will teach you a lesson 
in the next election. 

You build houses only in cities for the 
urban people. In the villages and small 
towns, peopl e buil d small houses for 
social security. A widow may build a 
small house with the money she got from 
her husband's provident fund. If she lets 
out that house and ge's some money, you 
are going to tax it. You are deceiving 
the rural people. 

When the budget was presented who 
hailed the Prime Minister? Only the big 
busine5s hailed her. The agriculturists 
did not hail her, because she has given 
tax-free inconle up to Rs. 3000 in the cor-
porate sector on the investments. You 
want to encourage the industrialists. If a 
rerson goes to the agricultural sector, you 
will collect double or triple the tax. J 
cannot understand your socialism. You 
say you are against monopoly and you 
pass a resoluti on that you will not give 
licences to monopolists. But within a 
month, you give a licence worth so many 
lakhs of rupees to the Birlas for a fertili-
ser factory. WhY don't you do what you 
say? You say one thi ng and do another 
thing. How can people believe you? 

I want Government to come forward 
with lesislation imposing ceilinll on the 
lands belonaio. to the corporate ICICtor. 
They have thousands and thousands of 
acres of !and. 

The 1I0vernment, if they arc sincere, they 
must enforce the land ceiling on the cor-
porate sector; they must impose wealth tax 
on the corporate sector. Is it a sin that 
an agriculturist is possessing ag";cultural 
I and in the city? If an agriculturist sells 
or transfer his land to another aaricultu-
rist, he has to pay tax to the government. 
But if a big industrialist or businessman, 
in tho name of the corporate soctor, sells 
the same land no tax is to be paid by hi m, 
Is this sociali sm? What type of socialism 
is it? You cannot deceive the people in 
this way. They know it. Unfortunately, 
they cannot come and speak here in Par-
liament. Only some people could speak 
here and some Members of Parliament 
want to natter the Prime Minister to be-
come Ministers or please her to get some-
thing else. They will praise her poliCies. 
But there are people in the villages who 
are goi Ilg to teach you a I elSon in the next 
elections. 

I now come to the su,ar industry, Rece-
ntly, government appointed a Tariff Com-
mi ssion to go into the price of sugar. 
Whenever the cost of pr ... duction ,oes up, 
the Tariff Commission comes in to revise 
the prices or fix new pri cos. When the 
cost of production of every thinK is ,oin, 
up, when the cost of production of sugar 
is going up, instead of increasing the price 
of sugar, this wonderful Tariff Commission 
has reduced the price of sugar by RI. 7 
per Quintal in Maharashtra and Rs. IS 
per quintal in AndJlra. In Andhra previ-
ously there were: two :wnes with two 
different prices. In one of them they were 
gelling more Sucrose conlent. In Chilloor 
district, for instance, they were not pllin, 
that much of sucrose content. Now they 
have changed the price wi th the result 
that in Chilloor we are pllin, Rs. 20 
less whereas in Madras, where also simi-
lar condit10ns obtain, they get as. 15 
more. Is this the way the Tariff Com-
mission and the Government should be 
have with the alriculturists? It is very 
unfortunate. 

In the end I can only say that people 
will remember lood and bad. We had 
Rama and Ravana and Pandavas and 
Kauravas. The comin, pneratlon will 
remember Mahatma Gandhi and Indira 
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Gandhi. May <Jod help this country from IShrs 
lhe clutches of Indira Gandhi. 
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DR. MAITREYEE BASU (Darjee-
lin,): Mr. Deputy-Speaker, i~. 

there has beon much discllosion about thIs 
Budget. whether it is a sociali st Budget or 
not. Much 1I'!'0und has been covered on 
that particular issue. 1 do not think r 
will repeat any thin, that hall already been 
said to a very Breat lenlth on that. 

Of course. we had expected somethi ng 
socialisti c in the Budget. But we have to 
find it. It may be called a very weak 
attempt towards a welfare budlet but, 
certaInly, not a socialist bud,et. About 
the good intentions of that party which 
has been split from (he original party for 
having a socialist proBramme, an astound-
inl statement by the chief of that party 
which came out in the papers that he will 
support the Swatantra Party in Gujnrat 
takes the breath away and it takes the 
bottom out of the socialist approach. 
Tllis is a thing which is most astonishing. 
On the one hand, in Orissa. the Swatan-
tran coalition Government is beinl toppled-
1 do not know whether it is beinl a~t all  

toppled or not; 1 do not want to go to 
that length but there is some possibility 
of havinl another Govel nment and, on 
the other hand, i n Gujarat, the Swatantra 
party is going to be supported by the Con-
IreSS (R) is most astounding. That 
makes US really rather doubtful about the 
real good intentions of rulin" Congress par-
ty. Why I say that a weak attempt, a he-
litant attempt has been made for a welfare 
State is that there are provisions for pen-

sions, contribution to provident fund 
and infant-feeding programmes and all 
that. 1 don't say that this is reatty a 
socialist budget. Actually speaking, those 
who have studied soci alism a bi t, would 
not take these thi ngs, these attempts as a 
socialistic approach. What 'socialism' is 
has never been discussed properly in our 
country. That day, Mr. Dange, a post. 
master of socialism, has tried to explain 
what 'socialism' is in very simple terms. 
But we al so know, most of us in this 
House. know something about 'socialism' 
baSed on Marxism. As it is interpreted 
by Mr. Dange, it i s the dictatorship of the 
rolet~riat and complete control over the 
means of production. But he has not 
mentioned that this particular approach 
to socialism means a belief. a trust fulness 
in the theology of viol ence. This theology 
of violence is being preached. whatever 
you may say. 

SHRI RAMAYATAR SHASTRI 
( Patna) : Not necessarily. 

DR. MAITREYEE BASU : It may 
not be according to your ideas. 
He has also not mentioned anything 
about thc dictatorship of the proletari at. 
We are all either taken to the fools 
to be not able to understand 
anything. He did not mention any thin, 
else. He said that means of production 
shoul d be controlled by workmen. But 
he did not mention anythi ng about the 
margin of profit, the margin in the indus-
try and how it is going to be uti Ii sed and 
to my mind how this margin is going to 
~ uti lised is the mai n thing in socialist 
economy. That, of course, Mr. Dange 
certai nly knows much more than J do, but 
that was not menti oned. The Question of 
production 1 have already mentioned but 
the mugin of profit and the utilisation of 
the profit and the margin is one of the 
most important things. We all know 
what we want from ·socialism·. It is not 
to have a theology of vi olence and wi th-
out a human face. Then if sociali 8m with 
a human face is acceptable to us, then how 
can we achi eve it? Whether we can achieve 
it under these ci rcumstances is qui te ano-
ther thina. BukhaTin said that queuine 
should r.ot be the way of life. And he paid 
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for it with his life. Dubcek said. let 
socialism have a human face and he has 
been eliminated by the heirs of Stalin. 
T.wt is why we arc ';0 nervous about the 
meaning of 'socialism', How isit going 
to be established and what i s the means 
by which it is sought to be established? 

Nothing has been. really mentioned in the 
Budget about employment and we know 
that Government is thinking of automa-
tion. They are thinking of high-grade 
machanisation. They are thinking of 
containerisation in shipping industry. All 
these thinls are loinl to affect the coun-
try whi ch is al ready overburdened with 
over population. These thinls we have to 
take into consideration. When we think 
of the individual, it mllst be recognized that 
an employed man costs less than an une-
mployed one. Employed man produces 
something wherea.. the unemployed pro-
duces nothing and is costing the society 
more. This is a thing which must be 
understood by all. When you introduce 
automation. when you introduce highscale 
for mechanisatio nand when you introduce 
containerisation, we have to think 
deeply of thei r economi c impact. 
All this time we have been bringing in 
all the very big macllines and equipments 
for machanisation of the coal mines and 
spending so much money 111 the foreign 
e"change. Even-forty-five per cent of 
that money is not utilised. It is lying idle. 
How can yOll have socialism? How can 
we think of social ism? How can we think 
of any growth in the country? But yet all 
these thi ngs arc loinl on. 

Mr. Asoka Mehta always speaks in a 
lanluage which we common people cannot 
understand. But this time he has spoken 
in a I an a' ~ not so abstruse. We have 
been able to understand better. He has 
blamed the P rime Minister for splittinl the 
party for a marginal gain in the Budget. 
He was formerly in the Conlress and he 
want out of the Conaress and with his 
comrades of the socialist party he formed 
the P. S. P. He split the P. S. P. and 
came to Conares. alain. And now he is 
splilling this party. He is a ma~ter lilter. 

When he spoke of the Prime Minister 
splltti "I the party, I was wonderin, as 

to how it is possible for Mr. Asoka 
Mehta to mention such thinlS. He should 
al so tell us how he has benefited the 
country by his deval uati on. Calcutta 
port had a World Bank loan of Rs. 25 
crorcs before devaluation. Well, after 
devaluation it immediately rose by ~. 11 
crores and today, after 80 many years of 
payinl back loans, bi t by bit, it is RI. 
29.6 crores' and it bepn with Rs. :!S 
crores. And, after payinl back for several 
years, it is now at Rs. 29.6 crores. So, 
this devaluatioD has been liven to us; 
liven to this country, as a present from 
the Ireat economist, Mr, Asoka Mehta. 

I would Dot like to take any more of 
the time of Ihe House, as I have almost 
everything that I wanted to say. But 
there is one important thi ng that I must 
mention; and that is, about the border 
relions, about the security of the border 
relions of the country. So In for Bengallis 
concerned, everybody is interested in Ben-
gal exceptinl the Benlal Members who arc 
sillinl mostly silent. Perhaps. because the 
traledy is too Ireat, the situation is so 
tralic in Bengal that Bengal Members 
cannot take it I ilhtly and cannot make a 
lall ery-show of it. Therefore they arc 
silent. 

Now, these border relions, I must say. 
should be more well protected; more rea-
I istic view must be taken in regard to all 
these matte... I a~ liven a prolramme 
or a plan to the  Prime Minister and 
to the Home Minister sayinl that a con-
siderable section or our people in Inrantry 
especially is N'epalese-speakinl. The bor-
der relioDS arc full of Nepalese-lpeakiDI 
people. The linglla-franca of Sub·Hima-
layan relion i. Nepalese. So, why cannot 
we recosnise Nepalese lansualC and 
include i t in the Eilhth Schedule of the 
Constitution. so that, without spendins 
much money this border security of our 
country can be enhanced? Thank you, 
Sir. 
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SHRl R.K. AMIN (Dhandhuka): Much 
has been said about this Bud..,t. Most 
of the important points have also been 
discussed. My job is now to fill in the 
pps in the di scussion. 

MR. DEPUTY-SPEAKER: He can 
continue tomorrow. We will now take up 
the half-an-hour discussion. 

18.14 brI. 

HALF-AN-HOUR. DISCUSSION 

CLOSURE OF INDIAN BUSINESS IN KENVA 

SHR.I R.K. AMIN (Dhandhuka): On 
a careful perusal of the answers given by 
the Government on the 25th February in 
reply to Starred Question No. 65 I find a 
good number of mistakes committed by the 
Go:vernment. These mistakes are either of 
the commission type or omissi on type. 

Let me take up first these mistakes in the 
r.eply.. R.eplying to parts C and D of the 
question the Minister says that details 
about persons likely to be aft'ecteJ by these 
measures is not available so far. It is 
surprising that when th.is question has been 
agi taling the minds of our people for the 
last four or five years, he says like this. 
We .knew that as aoon as· Kenya became 
independent such a thing was going to 
happen and the process of Africanisation 
was bound to corne very soon and if it 
came, in its wake the conditions of these 
People were bound to worsen in several 
ways. Was it not, then, the duty of the 
Government to get all the information 
about their difficulties, about their condi-
tions? ShQuld they try to obtain informa-
tion and give it to the House? Government 
could have got that information if they had 
taken the trouble. Why it is that they failed 
to do so? 

In the paragraph same the Minister says 
that our High Commission in Kenya is in 
touch with our nationals and necessary 
steps to safelluard their interests will be 
taken as far as possible. These are vague 
replies. We do not know what the Govern-
ment mcan by 'our nationals'; Doc_ it 
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mean people of Indian orillin or holding 
Indian passports or all people of Indian 
origin? Will they tell us what they pro-
POSe to do to protect thei r interests? 
Nothinll has been indicated in the reply. 
They say that the people of Indian origin 
in East Africa and Kenya are facing cer-
tain difficulties. What are those difficul-
tics? These di fficulties have not been men-
tioned by the Government. It is no use 
telling us that certain difficulties which arc 
there will be removed in a certain way in 
a certain time then, sir, we are left in the 
lurch. [n the same reply they say that 
the policy pursued by Kenya is not discri-
minatory inasmuch as those measures are 
not taken only apinst people of Asian 
ori gin but against all aliens and non-citi-
zens. I fail to understand the desi res of 
our Government to stamp discri minatory 
measures as non-discriminatory. Do they 
know that people of Indian origin who 
had taken Kenyan citizenship are prohibi-
ted from entering certain trade and con-
ducting their business in certain areas dec-
lared by the Kenyan Government? I am 
not talking about persons who had taken 
some other citizenship. It is just like 
what South Africa is doing, it is in viola-
ti on of the human rights convention of the 
United Nations. I can understand if the 
Government does not want to speak about 
it simpl y because you cannot do anything 
about it and you are not going to wage a 
war against them. But what is the point 
in saying that it is discriminatory when it 
is discrimi natory. It hurts our own people 
and puts them in jeopardy. The Govern-
ment of Kenya can say to people of Indian 
orillin : Your own Government say that 
these are non-discriminatory; how then can 
you say that these are discri mi natory and 
complain against these? I do not know 
whether our Government knows that there 
is discrimination against Kenyan citizens 
of Indian origin. 

In the same reply the Minister says a 
larsc majority of them are British passport 
holders, technically and legally and arc 
under the control of the British Govern-
ment and so the Rritish Govemmant are 
not fulfilliol their responsibilities properly. 
Have we nothing to do with 
them? It is on our advise that they 
accepted the l'ritish passports; we cannot 


